
	

Ot 	CENTRAL Al)MINIST.RATIVE TRIBUNAL 
ERNAKULAM BENCH 

OA 29,  67, 8.7, 113, 1.26, 137, 181, 212, 266, 268, 
i 269277,.281, 299, 300, 301, 302, 303, 31.9, 325, 

326, 327, 32, 329, 331, 333, 3.44, 345, 346, 347, 
348, 350, 351, 352, 353, 354, 355, 3.56, 357, 358, 
359,362,363,364,366,368,369,370,371,372, 
373,380,381,384,386,38.8,390,392,393,394, 
39, 400, 404, 406, 413, 423, 444, 453, 488, 492, 
499, 507, 509, 510, 557, 566, 567, 580, 582, 601, 
634, 635, 791, 822, 88.0, 898, 904, 905, 939, 942, 

952, 1100, 1202, 1225 of 2013. 

Thursday, this the 6th  day of March, 2014 

CORAM: 
Hon'ble Mr.Justice A.K.Basheer, Judicial Member 
Hon'bie Mr. K.George Joseph, Administrative Member 

I. 	0A29/2013 

C.H. Mohaniiied Yasin 
S/o Kidavu Koya, 
Charnayath House, Kiltan Island, 
Union Territory of Lakshadweep-682 558 

2. 	'l'.P.Lathecl 
S/o Atteka 
Thiruvathapura, Kiltan Island, 
Union Territory of Lakshadweep-.682 558 

(By Advocate: Mr. Shabu Sreedharan) 

V ers us 

Union Territory of Lakshadweep represented by 
the Administrator, Kavarathi Island-682 555 

The Director of Panchayath 
Union Territory of Lakshadweep 
Kavarathi Island-682 555 

The Chairperson 
Village (Dweep) Panchayath 
Ki itan Island, Union Territory of Lakshadweep-682 558 

Applicants 



The Executive Officer 
Village (Dweep) Panchayath 
Kiltari Island, Union Territory of Lakshadweep-682 558 

ThePrincipal, 
Govérnrnent'Senior Secondary  School 
Kiltan Island 
Union Territory of Lakshadweep-682 558. 	 Respondents 

(By Advocate: 	(Mr.S.Radhakrishnan (R1,2 & 5) 
(Mr.R.Rarndas (R3) 

2. 	OA 67/2013 

Seedikoya.M. 
S/o Abbosala Koya 
Malayattiyoda, Kiltan Island 
UiQn Territory of Lakhadweep-682 558. 

Maisha.T. 
S/b Kidavu Kornalarn 
Thenakkal House, Kiltan.Island 
Urion Territory of Lakshadweep-682 558. 

AbdullaA.P. 
S/o Khalid 
Aliinapura, Kiltan Island 
Union lerritory of Lakshadweep-682 558. 

azi. 
S/ S'th Koya 
Puthiyathki9la 111am, Kiltan Island 
U,nn Tr.iitory of Lakshadweep-682 558. 

S.ad ,Mhamrned Koya C.H. 
S/o:Muthkpya 
Chiayath House, Kiltan Island 
TJii'ion Territory of Lakshadweep-682 558. 

Rafek Khad H.M. 
S/6 Abdul Rehrnan 
Aliyar F-louse, Kiltan Island 
Uhior Territory of Lakshadweep-682 558. 	 Applicants 

(By Advocate Mi Shahu Steedharan) 

Versus 
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. 	14.niQn Territory of Lakshadweep represented by 
the Administrator, Kavarathi. Island-682 555 

 
Uhio Territory of Lakshadweep 
Kâvaráthi Island-682 555 

The Chairperson 
Viliage(Dweep) Panchayath 
Kiltan Island, Union Territory ofLakshadweep-682 558 

4. 	The Executive Officer 
Village (Dweep) Panchayath 
Kiltan Island 
Union Territory of Lakshadweep-682 558 

(By Advocate: 	(Mr.S.Radhakrishnan (Rl,2 & 4) 

3. 	0A87/2013. 

I. 	Abdul SalamP.P., age 43 
S/,o Saidmuhammed 
P.uthiyapura, Kiltan Island 
liak shad weep. 

2 	Sajid Khan, age 33 
So Saldmuhammed 
Kttrnhetta House Kiltan Island 
lsdej 

(By Advocate Mr Yratap Abraham Varghese) 

Versus 

I. 	TheAdministrator 
Oiiion Territory olLakshadweep 
Kavarathi -682 555 

2. 	Th.1iPector, Department of Science & Technology 
alshdeep Administration, 

(avrat1i Island-682 555 

3 	ub visional Officei 
Ofic of th Environment Warden 
bitnért •ö Environment and Forest, 
Ii1taii tsInd., Lakshadweep-682 558 

4. 	'1he.C•hairpeson, Village (Dweep) Panchayath 
V)t.-, T I 	A I .i,'ck 	isr,_AR) 	65Z 
1! I LCII I I I CII 1¼A, LC4I\JI  

Respondents 

Applicants 

Respon dents 



N1;uthuko.ya T.P. 
Sb 1idave Haji 
Thiiuvathapuia, Kiltan, Lakshadweep 

2 	SaliJi P 
S/ 3 }b:I'ahiiTl H.aj i 
Paridaia, Kiltan, Lakshadweep 

3, 	'{aèbobP.K. 
S/o:SUbair.A. 
Punil.aldad, Ki itan, Lakshadweep. 

AliMoharnrrièd 
Sb Ai,taka, A.! iyar, KiRan, Lakshadweep. 

Kunhikoya A.P. 
Sb Sayed Muhammed P.K. 
Arakkalapura, Kiltan, Lakshadweep. 

bcuUa,A. 
Ss o KiçMve tp. 
4icoi:L!KiItan; Lakshadweep. 

4una'var 
S/a Shaik K. 	Palliyachetta, Ki itan, Lakshadweep. 

SatharC.H. 
S/dM o h mned P. 
Chadipura, Iijtan, Lakshadweep. 

9' 
dV 

Pakyod Kan, Lakshadweep 

10. 	J.tee,d P 
S/a I nFiiHji, Pallithithiyoda, 
Ki1t n:,  takshadweep. 	 . 	 App! icants 

(By AdvQcté: Ms.Daisy I Danie!) 

H 	- 	Versus 
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ihe Administiatoi 
UniOn Territory of Lakshadweep 
Kavarathj-682 555. 

2 	The Chairperson 
Village (Dweep) Panchayath 
Kltai-682 558 

Th.  Epibyrnnt Officer 
Kavarathi, Lakshadweep-682 555 

1IIirector of Panchayath 
Department of Panchayath 

..Kavarathi —682 555 

The Executive Officer 
Village.(Dweep) Panchayat, Kiltan - 682 558 

 Horticultural Assistant 
Village (Dweep) Panchayat, Kiltan-682 558. 	Respondents 

(By Advocte: Mr.S.Radhakrishnan-RI ,3,4&5) 

 OA 126/2013 

. Asadulla K.C. 
S/o Yousuff 
Kannichetta, Kiltan Island 
U] of Lakshdadweep-682 558 

 Kunhi.M, 
So Ambukoya 

~P&
ndumrnl, iKiltan Island 

 Lasdweep-682 558 

 Naar.K. 
Sb Mohammed 
Iornalam, Kiltan Island 
UTofLakshdadwcep-682 558 

 Saleem PP. 
S/o Hamsa 
Puthenpura, Kiltan Island 
UT of Lakshdadweep-682 558 

S. Raf'eekP.P. 
$10 Chajidn 
urathura Kiltan Island 

UT of Lakshdadweep-682 558 
.4 , 



0 
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Kynhi I.P. 
Sb Pukoya: .  
Kattnally Kiltan Island 
UT f.L:akshqweep-682 558 

Abdul Kasim PV. 
'S/o, uneer.  
Pentàmveli, Kiltan Island 
UT of Lakshdadweep-682 558. 	 Applicants 

(By Advocate: Mr. Shabu Sreedharan) 

Versus 

I. 	Uiiiori .Tçrritory of Lakshadweep represented by 
the Administrator, Kavarathi Island-682 555 

2 	The Dii ector of Panchayath 
Union I eiutoiy. of Lakshadweep 
Kavaiathi Island-682 555 

The Chairperson 
Viliagel (Dweep) Panchayath 
Kiltan Is'and, Union Territory of Lakshadweep-682 558 

The Executive Officer 
Vi 11ae (Dvep) Panchayath 
Kiltan Island, Union 'leiritoiy ofLakshadweep-682 558 

5 	The Invironmcnt Wai den 
Dpaitment of Enviionment and Forest 
Zona! Olfice, Kiltan Island 
Union 1 ci ritoi y of Lakshadweep-682 558 	 Respondents 

(By Advocate 	(Mi S Radhakushnan (R1,2,4 & 5) 

6 	OA 137/2013 

1. 	Jalaludheen K K 
Sb Shaik Poovalap 
Poovalap I-louse, Kiltan Island, 
U F 

 
6f.Ii.akshadweep-682 558 

2 	oQI IslrnCH 
S'bo 1'allalOyk 
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.

IbiatuIlaTK 
S/p Ahamed 
Tlna,kalt 1 Ioue, Kiltan Island, 
U ,1 oLakshadweep-682 558 

Anieer.aliA.P. 
Sb Syed Mohammed 
Arakalapura House, Kiltan Island, 
UT of Laksha.dweep-682 558. 

Ismail T 
Sb YUSUf 

Thoiiyoda 1-louse, Kiltan Island, 
UT of Lalcshadweep-682 558. 

SedMphammed Koya K.P. 
S/b Mohamrnçd 
Kanjipura HOuse, Kiltan Island, 
UT of Lakshadweep-682 558. 

Kasimkoya C.H. 
S/o Muthukoya 
Ammipura I-louse, Kiltan Island, 
IJT of Lakshad.weep-682 558. 	 Applicants 

(By Adyocte:.Mr.Shabu Sreedharan) 

Versus 

Union '1 elritoiy of Lakshadweep represented by 
the Adrninistator, Kavarathi Island-682 555 

2. 	.he Oirecto fPanchayath 
Ji'ion erritoty of Lakshadweep 

Kavarathi Is1and-682 555 

3 	The chairperon 
Village Uweep) Panchaydth 
Kiltari JsIand, Union T'erritoiy of Lakshadwcep-682 558 

The 	ec.ufficer 
Village (Dweelp" Panchayath 
Kiltan Island, Union Teiritory of Lakshadweep-682 558 

he Assistaht 'Engineer 
Electrical Sub Division 
Kiltan Island 
Union TerritOry of Lakshadweep-682 558. 	 Respondents 



• 	 . 
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(By Advocate Mr S Radhakrishnan (Ri ,2,4 & 5) 

7. 	CA 181/2013 

SadákathulIa;A, age 38. 
S/oKuhi, Ahammed 
Ajnad House, Kiltan Island 
La k shad weep 

2 	Naiaiulla P T, age 26 
I.

Pai:1ihithiyo4House, Kiltan Island. 
Lakshadweep 

(By Advocate: Ms.Daisy 1. Daniel) 

Versus 

The Administrator 
Qrion Territory of Lakshadweep 
Kávarathi-682 555. 

Th Chairperson 
\/,i!lag(Dweep) Panchayath 
I1ti62, 5.58 

Direëtór bIPnchayat 
Departrnnt: of Panchayäth 
Ka')arathi-682 558. 

(By Advocate: Mr.S.Ràdhakrishnan (RI& 3) 

8. 	O.A iNo. 212/20.13 

PP. 1-lavvabi, W/o. Abdul SIarn 
Labourer, Agricltural Department, 
Ati s1ànd, Rsiding at Pallipurarn House, 

I4 T+itr of Lakshadweep, 
Agàjls 1 ái d., 

(By Addcie: MrY.Jaju Babu) 

Verus 

1. 	The birector of Agriculture 
Union Territory oFLakshadweep 
Kaiaratti Island - 682 555. 

. 

App! icants 

Respondents 

App! icant 
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The Administrator 
Union TrritorS' of Lakshad weep 
Kavaratti Island - 682 555 

(By Advocate Mr. S Radhakrishnan) 

9 	0A266/2013 

SabfrAli. 
Kuriyathiyoda House, 
Kiltan Island. 

2, 	C.P. Firoz 
Chemmanai-n Palli House 
Kalpeni Island. 

K.P. Cheriyakoya 
Karuppathapura House, 
Kalpeni Island. 

M.C. Jaffer 
Pakkipura House 

alpeni Island. 

Habsa. A 
Alikorrie House 
Kiltan Island. 

A.P. Naseema 
Aynapura House, 
Kavaraftj Island. 

(By Advo 	B. Gangesh) 

Versus 

Fhe Admini.trator, 
dministration of,  the Union Territory 

bfLakshadweep, Kavarathi — 682 555. 
Fhe Director (Services) 
Administration of the Union Territory 

Thi Lakshadweep (Secretariat), 
Kavarattj - 682 555. 

Depallmentf Environment of Forests 
Unori Trrikry of Lakshadweep, 
Kavajathj 	2 555. 

Respondents 

Applicants 

Respondents 
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(By Advocate: Mr. S. Radhakrishnan) 

10. O.A No. 268I2013 

I. 	M:Nboi'!Aieen 
Sb. K:cSayed Mohammed 
Mdlahi Hduse, Agatti Island 
Union 'Territory, Lakshadweep. 

2. 	B.M. Mansoor.  
S/o. Late A.C. Mohammed Jalaluddin 
13harkath Mazil 
Agati Island, Union Territory 
Lakshadweep. 

(By Adyocate: Mr. Grashious Kuriakose) 

Versus 

The Administrator, 
Unibn Territory bf Lakshadweep, 
Kavarathi - 682 555. 

The Director of Panchayath, 
t)eprtmcnt of Panchayath 
Kavarani 6:82 555. 

[)irector of Sdience and Technology 
nd 

Univh. 	'r/ pf Lakshadweep 
Kavaiathi..- 682 555 

Director (L -botJr & Employment) 
Kavárathi 68 555. 

Special Offiet 
Village (Dweèp Panchayat, Agatti) - 682 558. 

(By Advocate: Mr. S. Radhakrishnan) 

II. 	0A269/2013 

A hamiied Basheer'iC., age 32 
S/o T.'Ouis, ... 

Island, 
Lakshdp; 

(ByAcat Mi'trshious Kuriakose) 

App Ii c ants 

Respondents 

Applicant 



rsus 

i. 	 trator 
1Jiji4i Térritor"of Lakshadweep 
Kavaathi 682555 

The Chairperson 
Village (Dweep) Panchayath 
Kiltan-682 558 

The Employment Officer 
Kavarathi, Lakshadweep-682 555. 

Director of.Pnchayath 
Department of Panchayath 
KaVarathi -682555 

The' Executive Officer 
Village (Dveep) Panchayath 
Kjltan-682 558 

6. 	Horticu•1tura1 Assistant 
Village (D'ieep) Panchayat, 
Ki1tan-682 558. 

(By Ad.'ocate: 	(Mr.S.Radhakrishnan (RI,3 & 6) 

12.  

Hamed 	26 
.11 

D/o Said u°hhml 
Nambihm House, iItan Island 
Lakshadvcp 

(By Ad\ocate Mr.Grashious Kuriakose, Sr.) 

I 	 Versus 

I. 	The Adojinisor 
ak shafr.i eep,  Kavarathi-682 555. 

2 	buetoi pfIä'nóhayath 
Déint 'f Pan chayath 
Iaváthi'-68'2 555 

3. 	ètivOffiOer 
'Village (Dweep) Panchayath, Ki'ltan-682 558 

Respondents 

Applicant 



Respondents 

. 

2. 	Sayed Badusha Muhideen S.V. 
Shàhar Ban Vilas House 
C h et! at. 	 Applicants 

(By Advoate: Mr.örashious Kuriakose, Sr. & Ms.Daisy I Daniel) 

Versus 

1 he Admi nistiator 
UI' of Lakshadweep, Kavarathi-682 555 

2 	Directoi 
Scirice &Technology 
çhptlat-682556 

3 	Diictor of Panchayath 
Rui al )evelopment Department of Panchayath 
Chetlat 7 682 556 

4 	Chaippi s o n:.  
Village (Dweep) Panchayath 
Chetlat-682 55 

S 	Add! Sub [)ivisiona! Officei 
Chetlat-682: 556. 

ii.inior Scientific Officer 
het1at-682, 556. 

Accouts Q•ffi 
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A. K Sajeed 
Ala J.iu.: 
Kalpeni Island 

2 	p Haseena 
Poodyem House 
Kalpeni Island. 

A.T. Ahadabi 
Athanarn Thottam House 
Kalpenilsiand.. 

P.P. Sulaikha 
Puthiya Pandaram House 
Kalpeni Island.. 

5 	C P Nootjehan 
chen- i-nanam Palli House 
IKalpeni Island 

6 	A.K. Bebi 
Arakkalar 1-lOuse 
Kalpeni Island. 

7. 	M.P. Mohammed 
Mullipura House 
Kalpeni Island. 	 Applicants 

(By Advocate: Mr. K.B. Gangesh) 

• 	 Versus 

I. 

 

Th&i Administrator, 
Administration of the Union Territory 
of Lakshadweep, Kavarathi —682 555. 

The Director (Services) 
Administration of the Union Territory 
of Lakshadwép (Secretariat), 
jKavaratti  

brtrnentoAgriculture 
Union territory of Lakshadweep, 
Kaarthi - 62 555. 
Reprsentd by its Director. 	 Respondents 

(By Advocate: Mr. S. Radhakrishnan) 



iri 
	

r] 
15. QA30012013 

B.Koya, age 42, 
S/o B ammad, B i lutheth House 
Andrott Island. 

B.Ahamrned, age 43 
S/o Mohammed, Bakakada House 
Andrott Island. 

K.K.Moharnmed Basheer, age 49 
S/o Nalla Koya, Karakunnel House, 
Andrott Island. 

P.P.lIassan, age 41, 
S/o Sayeed Bukari M.P.,Pandathpura House, 
Androti Island. 

M.P.Pookunhi, age 50 
S/o Khader, Matharapura House, 
Androti Island. 

IVI.Bampathi, age 50, 
S/o Asainar, Kakkett House, 
Androti Island. 

C.Mohammed Kasirn, age 44, 
S/o Koya Kidave, Chettathada House, 
Andrott Island. 

S. 	K.P,Moharnmed Yaseen, age 33, 
S/o Nallakoya, Kattupra House, 
Andrott Island. 

T.P.Shamsuddeen, age 30, 
S/o Kunhi Koya, Thattampokkada House, 
Androti Island. 

B.Mullakoya, age 43 
S/o Kidave, Bithnatt House, Kavaratti Island. 

P.P.Fathimath, age 41, 
D/o Kunhiseethi, Palath Puthiyapura House, 
Andron Island. 

1 A.Jamal, age 48, 
S/o Abdulla Attalada, Aliyathara House, 
Andron Island. 
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A.Mohamrned Mustafa, age 32, 
S/o Kidave, Aliyathara House, 
Andrott Island. 

L.Khadeejomabi, age 47, 
D/o B uhari, Lavanakka! I-louse, 
Andrott Island. 

C.Pookoya, age 42, 
S/o Säyeed Mohammed, C Kunnashada House, 
Andrott Island. 

K.Subaida, age 39 years 
D/o Kidave, Kunnashada, 
Andrott Island. 

A.Kunhi Seethi, age 51, 
S/o IJkkas, Aliyathara, 
Andrott Island. 

T.B.Mohammed 1-lussain, age 37, 
S/o Kosamma C.P., Thacherry Biyyada, 
Andrott Island. 

P.N.1-Iakeem, age 48, 
S/o Siddique, Pudiya Nalam, 
Andrott Island. 

K.K.Kunhibi, age 52, 
S/o Yousaf, Komalarn Kattu, 
Androti Island. 

K.K.N.Khadeejommabi, age 39, 
S/o Sayeed Mohammed Koya T.P. 
Kolikkat Neduvilakam, Andrott Island. 

Mohammed Murshid, age 36, 
S/o Koyamma K.P., Moosathada, 
Andrott Island. 

K.C.Moharnmed 1-lussain, age 39, 
Sb Sayeed Ismail, Kannichetta, 
Andrott Island. 

P.P.Hamza, age 34, 
Koyakidave M.P., Pandathpura 
Andrott Island. 
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M.P.Khaleel, age 37, 
S/o Assainar, Matharapura House, 
Andrott Island. 

P.P.Hassan,age4l, 
S/o Abdul Khader K., Perumpally House, 
Andrott island. 

P.M.Thajunnissabi, age 39, 
D/o Majeed, Puthiya Manzil, 
Andrott island. 

L.Pathurnrnabi, age 37, 
D/o YousafT., Lavanakkal House, 
Andrott Island. 

I-I.K.Hussain, age 35, 
S/o Pookunhi, I-Ialookakkada House, 
Androti island. 

M.P.Mohamrned Rafeek, age 31, 
S/o Koyamma, Kunnarnkalam House, 
Androfl Island. 

31 	K.Mohammecl Fasal, age 32, 
S/o Kunhi Seethi Koya, 
Kadiyammada House, Andrott Island. 

K.Mohammed Basheer, age 34, 
S/o Aboosala U.K. Kunthathalarn. House, 
Andrott Island. 

K.K.Mohammed Farook, age 27, 
S/o Kunhi Seethikoya, Kerakkadamali House, 
Andrott Island. 

Aisheed Khan, age 39, 
Sb Sayecd Ismail, Aliyathaia I-louse, 
Andron island 

K.Abdul Salarn, age 33, 
S/o Muthukoya, Kannathimmada House, 
Andrott Island. 

K.K.Anwar Hussain,age 31 
S/o IKoya V., Kerakkada House, 
Andrott Island. 



	

HS 	 17 

P.Mohammed Rafee, age 25, 
S/o Mullakoya, Pachanal House, 
Andrott Island, 

T.M.Mohamrned Aliyul Akbar, age 32, 
S/o Basheer, Kakachiyapura House, 
Andrott Island. 

Basheer Karakunnel, age 41, 
S/o Sayeed Mohammed A.C., Karakunnel House, 
Andron Island. 

	

40, 	Ubaidulla,.age 29, 
S/o Seethi, Bappathiyada House, 
Androti Island. 

P.P.Moharnmed Farook, age 37, 
S/o Pookunhi Koya, Thekila 111am, 
Androti Island. 

M.M.Sayeed Hussain, age 27, 
S/o Sayeed Koya, Moosankakkada House, 
Androu Island. 

lvl.C.I-Iammedathbi, age 37, 
D/oYáusaf, Mylachetta 1-louse, 
Androti Island. 

Doula.thabi, age 33, 
D/o Kidave, Lavanakkal House, 
Andrott Island. 

Guhar Madeena Beegum, age 37, 
D/o N4ohammed B, Aliyathara 1-louse, 
Anci'dn Island. 

P 

	

46 	K 1 ookunhi Koyd, age 36, 
Sb Yacoob, Kolikkatt House, 
Androlt Island. 

47. K.Dervesh Moharnmed age 36, 
S/p Sayeed Mohammed, Kachashada 1-louse, 
Andrott Island. 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) 

Versus 
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. 

1 . 	The Administrator 
Union Territory of Lakshadweep 
Kavarathi -682 555 

Director of Education 
Directorate of Education 
Administration of the Union Territory of 
Lakshádweep, Kavarathi. 

'Director oi Panchayats 
Department of Panchayats 
Administration of the Union Territory 
of Lakshadweep, Kavarathi-682555 

Village (Dweep) Panchayat 
Androth Island represented by its 
Executive Officer. 

Faisal Ameen 
S/o Pookoya N 
Achammada House, Androth. 

Mohammed Shamsheer M.K. 
S/o. 139thesha U.P. 
Mayarnkkada 1-louse, Androth. 

Mohammed Asker 
S/o Seethi 
Aliyathara 1-louse, Androth. 

Noushakhan M.K. 
S/oSied Koya 
Miyafrikakkada House, Androth 

N41med Kasim P.P. 
516 Kidave, Palathupra House, Androth 

Abdul Akbar 
S/o ,  Subair 
Pandath Puthiya l'ura I-louse, Androth 

fVlujeeb Rahman 
S/a Ibrahim 

I iyathara I-louse, Androth 

12, 	Siij K.i'. 
i s j m  lKo)'a 

Kn'j'tviaihi House, Androth 



H . 

3. Mohammed Hassan 
Sb Kunhi Koya 
Ayenamada House, Androth 

Mohammed Abdusalarn T 
S/o Abusala 
Thechéri House, Androth 

Muhammed Rafi 
S/o Nalla Koya K. 
Poodamkakkada House, Androth 

Muhammed Kassim 
S/o Koya 
Shaikkinte Veedu House, Androth 

1 P.P.Koyarnma 
S/o P.K.Kid ave  
Palathupura House, Androth 

Müharnrned Khaleel 
S/o Abdulla 
Aliyathara House, Androth 

Muharnrned Basheer C.P. 
S/o Abdul Khader 
Cherikkal Puthiyapura House, 
Andrcth. 

(By AdvoQate 	Mr. S. Radhakrishnan - R1-4) 
(Ms Rekha Vasudevan (R5-19) 

Respondents 



16. 	OA.3O1/2013 

1. 	Auakoya T.V, age 44 
$/d Koya ThankgalT, 
ihailath Valiyakkattu 
Androth Island 

2 	Sayced Koya, age 43 
Sb KbyaKiJav&,A!iyathara'House, 
Androth Island. 

Mohammed, age 54 
Sb Shaban, Biriyamrnada House 
Androth Island. 

Yousai,.age60 
S/o Ahammed, Kandalath House, 
Andiotl Island. 

5 	Mujee[ Rehman, age 35 
Sb Koya, Kaiachetta House, 
Andioth Island 

Abdu!Nasr;ae 38 
S/o,Nalla Koya, Kunnashada House, 
Androth Islaiid. 

Mohammed 43asheer, age 37 
S./o Yacoob, .\liyathara House, 
Andioth Island 

8 	Slihudeer age 35 
Sb SaeeaKoya, Pandath Puthiyapura House 
An-  roi il Iard 

9 	Pookoya, age 44 
SIoKbyamma,Mayarnpokada House, 
And rdth Is1at 

10. NoJal, age 43 
51° Koyamta 'KQya, Thacheri House, 
Andioth Island 

11 	Ai!,age37 
S/oeethi, 'l hcheii Moosathada House, 
Andioth Island 



2t 
I. 

12. 	Hassan, age 30. 
• 	S/b J nia1udbeen, Kadiyammada House 

Androth Island 

13. ag&41 
Sb A'y.homniabi, Bilutheth House, 
Androtj-i Island. 

Jalal,age37 
Sb Kunniseedhi, Palathupura House, 
Androth Island. 

Farook, age 49 
Sb Koyamma, Pochalam House, 
AA1 drothi 1s1aiid. 

Abdul Hassan, age 51 
/o Abduj Khader, Karachetta House, 

Androth Is1aii1. 

1oyà,age48 
Sb Sayeed Mohammed, Thacheri Moosathada House, 
Androthlslànd. 

13aheer, age 
Sb 1idave, Moodampura House, 
Androth. tsl and. 

Muhammed 1-lussain, age 42 
Sb Hied, 1Azhikakei-n Pura House, 

I 

ji.abbdr,àge 39. 
Sf6 N1!a Kd, Kunnashada House 
Androth Js.1ard. 

1/Ioharnmed Liyaudden, age 33 
S/o Saycd Mchamrned, Neelathup.ura House 
A ll d ro th Island. 

1 iibed:ae4, 
So S eed!Moharnmed, .Kunhali House, 

. 	n I 
jdUiTanØ. 

S  

'. 
23 	Si1i.il i1ane1, ae 33 

g/oKidaveddamkakkada House 
Ardroth 1s1áid. 

24. 	Raidad Beebi,: age 46 



2Z 

Sb 	S iddequ&, 	uthiyana1akam House, 
Andioth island 

25  Indcen, age 60 
Sb 	Aharnined, Kandalath House, 
Atidioth Ts1ard 

26 Mohammed Saleem, age42 
S/a Sayeed Mohammed,Kunnashada House, 
Andioth Island 

27 GaIoot,age4l 
S/a I hangu Koya, Pentamveli House, 
AlId.roth Isad;. 

 Sieque ag 	43. 
Sto (idave, Modiyothada 1-louse, 
Aiidioth Js!and 

 Shanayas, àgd 33 
S/a K.inhi Koya., Pochalam House, 
Androth Island.. 

30 Pookunhi, age 50n 
Ii S/a Kidave, Aliyathara House, 

Andctf Island 

31 
?ilI 	I 

Ka1ce1'age 39, 
S/a l3uhari Manakai House 
Andioth Isldnçi 

32. Il1ys;age 	6 
S/a Harnza Koya, Aliyathara House, 
Andioth Island 

33 Mohammed 	sheer, age 39 
S/p Sayced Mohammed, Aliyathaia House, 
And.ioth island 	q. 

34 
' 	 I 	I 

Pfi,  Mohm 	age 33 
S/oSayccd I9 ii5ail, Aliyathara House, 
Andt ath Islapd 

35 Cheiiya Koy,age 46 
S/a Kadei, Mathai apui a House, 
Andioth Islad 

S 



16. Mohammed Saleem, age 33 
S/o.Koyanrna,. Kannipura House, 
And ioth Isiand. 

Shans.uddeen, age 33 
S/a.Abdul Kader, Belichetta House, 
Andrth Isind. 

Kunhiseethi, age 47 
S . /0 Aboo Sala, Lay1d<al I-louse, 
Androth, Is land. 

Yacoob, age 45 
S/o Sainddeen Kunnashada I-louse, 
Androth Island. 

Abdul Jabbar, age 38 
Sb Sayeed Mohammed, Kannichetta House, 
Androth Island. 

Jmal,age.4i' 
S/c ,Sayee,d;  Biikari, Bidürnkattu Bilutheth House, 

dp, 	Es. 

	

42 	Subaid, age 

Dbo (Sayeeq Bukari, Thacheri Biyyada, 
Androtb Island. 

43. 	Saj.ina.Beuim age 29 
/oNal1aloya, Lavanakkal House, 

Androth Island. 

	

44 	Shahari as feegurn, age 28 
D/öKuihjK1o./à, Lavanakkal I-louse, 
Anth Tlàd. 

	

45 	Si'ad 1,han, age 32 
Sb9 Pookunhi, Rahmath Villa, 
Andioli Island 

46 	iamuddeeh P P T, age 33 

S/c Ns,Chdath House, 
Anrh llah. 

47 	Iqbal, age 42 
S/o Yousaf,, P.dararn House, 
Andioth Isiadd,; 



Hassan, age 39 
S/a Sayeed Bukari, Matharapura I-louse, 
Androth 1Iand, 

Moharrm.ed Saleem, age 38 
S/O Yousal, I hailath 1-louse, 
Andioth Island 

M c h a m m èdM:usth afa., age 36 
S/b Pook oya, ,  Niegannia0a House, 
Aridroth Island. 

Koya,age36 
S/a Attakoya, fvlathil House, 
Androth Island. 

Kamil, age 41 
S/a Muthu Koya, Palathupura 1-louse, 
Androth Island. 

53 	AsJ,agc3O 
S/a SLLIhI Koya, Lavanakkal House, 
Andi oth Island 

Skaria, a ge''32 
S/ Muthçikoya, Bilutheth 1-louse, 
Androth Island. 

Salih,age 37 
S/.Q Kim ikoyd,Aynamada 1-louse, 
AndrotlT 1sid. 

56 	Rahmthu11a, age 39 
S/a S idddcque, Bi lutheth I-louse, 
Androh Island. 

57 	Mohammed Aslam Nasei, age 40 
S/a SayeedMharnrned, Palliyet House, 
A ndroth 1s1ahd. 

S ayced Mohammed, age 42 
S/a Ksimi /\chadapurakattu I-louse 
Androth Island. 

Anvar1.Iussa01, age 29 
S/!?QIp.k.oya,:Klmnnashada I-louse 
Andioth Island 



60 Habeebu Rahman, age 28 
S/o Sayeed Mohammed, Kunnel House 
Andioth Island 

61 	Rasheed age 33 
/o Koyà Keiakkada House 

Andiotlj Island 

62 	Cheiiya Koya, age 32 
S./6 A boo Salâh, Perumpalli I-louse 
Androth Island.. 

Mujeeb Rehman, age 37 
Sb, Sayeed,  Buhári, Karakunnel House 
Androth Island... 

N.bufel K, age 33 
/o I.attaa Koya, Cheriyadam I-louse 

Andioth Island 

65 	Alddl hamad, ge45 
Sb 1coyamma, Kai akkada I-louse 
Andioth Island 

66 	Shamsu Shumoos, age 34 
S/oCheri'yakoa.M., Pentamvilapura House 
Andioth lland 

67 	MohammedbAbdul Naser, age 308 
Sb, Jaleel M iKottiathattu Rouse 

ndioth Istdnc 
1 	 1) 

68 	f\4ohamnil 'afhahulla, age 33 
SoKoyannakoya, Nallal House 
Andioth Island 

69 	Ibiathullah, ge 30 
Sb Kunhisethi, Pet umpal ii 1-louse 
Andioth Island 

70 	Riyas, age 29 
5/0 Shaik ko, i  ya P S , Pentambelipura House 
Andi oth Islard 

ill 
71 	.hsaiag3I 

S/p tKia.'d 	Pandathu Lavenakkan House 
An othIslai1 

I 



, 

72 	Rahmat, age 42 
Sb0. Pookutty M , Mahi1 I-louse 
Andioth Island 

73 	Mohammcd Hassan, age 37 
Sb Sayecd Mohammed, Achammada I-louse 
Andi oth Island 

74 	Shamsudeen,age 32 
S/OMuthu::Kóya K., Nellai House 
AndrothIsànd. 

Mohamme.d Nseer, age 28 
S/oMuhammed, Pentamvelipura House 
Androth Jsind. 

Raulath Beeg.um, age 29 
Sto Thangakoya, Arathupura House 
Androth lslnd. 

Fathah'uddeen, age 38 
Silo Kidav U.K., Makket House 

ndioth Isl A 	and 

78 	13acliulMini age32 
SIô Abdul Khadei, Moodampura House 
Andioth Island 

79 	Mohammed M.istafa, age 33 
Sb Ahammadiya, Jabalpura House 
Aidroth Island. 

80.Mohammqd Iasini, age 47 
Sb Kidavc 1 V'K , Makket House 
Andi oth Islaid 

81 	MohnMedboosa1ih, age 40 
Sbo Sayed.'Mbharnmed, Bilutheth House 
Andi oth Isldnd 

82 	Kunhiscelthi, elge 47 
Sb Yousaf Mcthaiapuiakatte I-louse 
Anclioth Is!ad 

83 	llamsa Koya,r age 42 
Sb Ahammcd Makkett House 
Andoth 1slard 

. 



Basheer, age 55 
i'hächeri Mjsathara 
Androth Island.. 

Mohanrned Farook, age 33 
S4 Nal lakoya ç.L., Tharampal Ii Makket 1-louse 
Ahdroth Island. 

iij 
Abóo1ih a 	31 
S/p ljaik KQ,.Moosakada House 
-\idroth Island. 

Salèii,age 31 
S/o, Seethi, Kirakunnel I-louse 
Andrdth Island. 

Mohammea Kasim, age 33 
S/oSayeed Mohammed P.C., Pathada House 
Ahdioth Is14 

• 	 I 

çhiyy, age 44 
S/th: Ki v.1'.'LavanakkaI House 

MoIammedhüssain, age 41 
S/.o $ayeed Imai!, Kandalath House 
Androth Islanki. 

Sabir Khan, age 3 3 
Sb JKQyamrrakoya, "Thattampokkada House" 
Androth Islai1d. 

sidg 
Podarnkakkada House 

\d'dt Isiid. ' 



. 

96 	Akbai C , age 33 
So Attakoyd 'K Edayakkal House 
Andotb 'Islaiièl 

' 

97 	bdu1 Vahab age 33 
Sb Thanakoya ,P , Kunchali House 
Andioth Island 

98 Mohammed Musthafa, age 42 
Edayakkal 1-ioi 	.1 

Androth Island.. 

99. Navas, age 25 
S/o 1-Iussai n, Thahira Manzil 
Androth Island: 

100 	hanavas, ag 33 
S/oShaiafudeen, Mathil House 
Andioth Island 

101 	1-lassan, age 33 
Sb Seethi M, Lavanakal House 
Andioth Island 

102. Mohammed .Basheer, age 42 
Sb Yousal Nl1al House 
4ndi oth Island 

103 S1ia1nsuen,'dge 36 
S/p NaIIa Koya, Kunnashada House 
And1 ith Island 

104 La mu! Abid, age 26 
Sb Kidave K , Palliat House 
And'offi I1àiid. 

Muthu Koya,ae 39 
S/o KunhiSeetbi, Makkette 
Andioth Island 

Moharrm1cd Mukhheel, age 30 
S/p K.oyamrnai1<oya, Kerakkada House 
Andoth Island 

Sharnusudeem, age 27 
Sb Koya Kidave M P , Pandathupura House 
Andioth Islard 



 Shihahudhehage 27 
S/p Muthu Koy,.Pandathupura House 
And oth Island 

 UbdLt11a,,ag 	29 
S/b Sathar, Knnipui 	HOuse 
Androth Island;. 

 • 	 • JalaLage49 • 

S/o YousafP.,Moodñüra House 
Androth Islãñd.H 	• 

ill. Kidavu age. 55 
Sto In cleen 	.,,iri.yamrnada House 
And.roth Island,. 

 1davu,age59 
5/0 Irjab, Mekkat House 
Androth Island. 

 Mohammed S.1hudheen, age 26 
S/oIKya 'I'P., Kandeth House 
A ndhth I si arid. 

114 Moharned Shakeei, age 22 
Sb 	Kuri1iseethi, Makket House 
Andoth Island 

115 mo aMme.d,Althaf, age 24 

S° àrna1 I ,  Mayornpokkada House 
And.ioth Island. 

 Abdi1Gáfoor,age28 
S/o Nallakpya T., Bappathiyoda House 
Androth Island.. 

 N/lohalTi.medYathiya Khan, age 23 
S/o [3a 	Mathil House 
Androth Islari. 

118 Na lla Kyi, age 39 
S/oKhad:et 
Andioth 11and 

119. Kuithikoya,ag35 
S/oAlimcd, idnhikam House 
Androth Island. 



.3O 

1 20. Zailiul Abid age 41 
S/oAssainarN.P., K.andalath House, 
Ahdroth.Is1aid., 

121. N4ohammedge 50 
S/a Abdul iKladr,Kva1 Chetta House, 
Andioth Island 

122 Abu Nasti, age 36 
S/a Siddique, K unnashada House, 
Anddth: Island. 

Mohammed Aboo Salih, age 37 
S/o Mu sthafa, Animelarn 1-louse, 
Androth Island.. 

Koya,age37 
S/a Sayeed Mohammed, Lavanakkal I-louse, 
Androth Island. 

Mohammed Rafeek C.P., age 38 
S,.Sayed,. qierikkal Puthiyapuram 
Andioth Island 

......
L.  

Mo1arnmed Rafek, age 40 
Sb Ukkas, Bihutheth House, 
Andioth Island 

MukbèI ,ge28 
S/oJY1jeed:iJ., .Perumpalli Hou.se, 
Androjh Island. 

RasheédJKh:ah,'ge 33 
S/ .Kidve1A, Biyyadachtta House, 
Andioth Island 

129 	4ohaiied Fook, age 31 
S/a PokL1tty Kunnel House, 
Andi oth Tslaid 

130 Rahmathullah, age 31 
S/o Koyamnia K P , Bappathiyoda House, 
Andioth Island 

131 IViohamnied Kasim, age 30 
S/a Nallakoya, Kennashada House, 
Andiot 1s1aid 

J 	 II 



132. MoFai1imed 1al, .age 38 
• 	S/a Kidave M P, Kandalath House, 

Andioth Island 

133 Mohadmed Ab1ul for TM , age 38 
S/a NUakOya Thard11y Mak.ket House, 
Andioth Island 

134 Jamal, age 57 
Sb Kidave Poovadakkattu House, 
Androh 1sland. 

Mohammed Sal:em, age 31 
• 	S!o..Hassan Kunni, Keyiyoda House, 

Androth.Islarid. 

Koyamma,ae47 
S/oAboo a1eb,  Kavaichetta House, 
Andoih Island 

137 I1d'athulla, age 38q. 
S/oKoyamma, Kai achetta House, 
ARdot11 Island 

138. AbdulAeKhàn, age 41 
S/o Mohammed, Birayarnmada House, 
Andioth Island 

139 Sharnuddlen, age 32 
S/a Sideeque M ! , Pazhayakamkattu House, 
Ahdioth Islahd 

3 	1 
140 1âs1ie 	aI3  age 33 

S/c Ida iLiloya,  Ammelam House, 
Andrcth Island 

141 NlIakoya, ac 50 
Sb Ahamed P 0 , Matharapura House, 
Andoth an 

142 I 1aniza  6-  a;, ge 43 
S/o Iidave.B,Aliyathaia House, 
Andioth Island 

143 Mo Tnedisga1n, age 28 
§/orIth*.a411? , Ainrne1am House, 

ndi1oth Islanq 
A 	IL, 	3 	I 
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Sayeed Ismaj,'age 58 
Sb6 Abdulla P P, Pudamkakkada House, 

1T1d'1 Othr island 
I, 

II 	t 	 I 

Amjath Khan, age 28 
Sb Buniyamin, Ammelarn House, 
Andioth Island 

Mb1amhed I1, age.8 
S/o Na11ako.ya,1eruIflpa11y House, 
Androth Island. 

Pookunni, ge .56 
S/,o Yousaf1:Iaji Bappathiyoda House, 
Andioth IsIad 

Moharn1Td Basheei, age 38 
/o IKidave A, Mayarnpokkada House, 

Andioth Island 

Chiiakoyà ig,36 
Sb o K y'' nnik6ya P., Thacheri House, 
Androth Island. 

Naseemudheei K S P , age 28 
. Abdul Khdr 11, Karachetta Sarommapura House, 

Andioth Island 

Abdp1IKay ,1 oom, age 41 
S4 Syeed Buhri M , Kunchali House, 
'\ndioth Island 

Liyabiiahman, age 31 
Sb Kunnikoya M P , Chekummada House, 
Andioth Island 

153 Kunhibi, age 46 
$/o .KacerPiiipa11 i 1-louse, 
Andioth 1,land 

154 Pathurnmai, ge 52 
F2/p 	drniakoya, Kolikkattu Naduvilkam House, 
Andioth island 

155.Safiyu1h,ae5 
P.

016 Ilamsa Koya, Aliyathaia I-louse, 
Andioth Island 

Em 

145. 

WS 

147 

149. 

150 

151 

152. 

. 
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Scethi ae 60 

	

, 	_t 
Sb Assainai, Pachanal House, 
Androth Island 

Sadakkathulla, age 3 
Sb Buhati 	Chettapokade House, 
Andoth Island 

F 

Bashcei, age 
Sb Sayeed K , Iundriashada House, 
Androth Island. •.: 	

. 

Mohammed Kuiaishi, age 25 
1S/c.Sayeed.Moharhmed, Karakunnel House, 
Andioth Island 

Siiaj, a g e 47 
S/oKidàveK., Kunnumpura House, 
And'roth Island.. 

ohanmed: Raage 31 
5/0, Hamza KoyàK., Pathummapura House, 
A 	Is! nd. 

	

ainuI 	age 26 
S/oNâ11akoya K C ,Pa!liyat House, 
Andrdtii Island 

Abd1 Jabbai, age 35 
S16 Kunni Seth, Makkett House, 
Andioth Island 

Sajeed Mohaiiiied, age 54 
Sb Kidavu, Poovadakkattu House, 
Andioth Island 

Attabi, age7 
D/ 'iOucf 1K P , Thacheri House, 
Andioh 1ipd 

I3a11<cs, age 3 
I)/o Koyamrn{koya P , Thachei i House, 
Andi oth Island 

Yakoob, age 40 
Sb Kidavu K, Ahirnelam House, 
Andioth Islahd 
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Moharnmeçl Rafee, age 42 
$b Koyaii'im'kpya;Mayampokkada House, 
Andioth Island. 

Mu11akoyaage47 
S/c Majeed K., Lava{akkal House, 
Andr'oh I'sland. 

Pookunhi',ag$.46 	, 
S/c Kidave 1, Arnii'1ai House, 
Andioth Island. 	S  

Mohammed Kasim, age 46 
S/c Yousaf, Bappathiyoda House, 
Androth Island. 

lKaciccja, age 51 
D/o Kidavc K.', Thächeri House, 
Androth Island. 

Mu1Idbj.,gc,4 
D/o.KidayB,. Palathupura House, 
A'ndioth Jld. 

PP., age 25 
Purathikkatt Puthiyapuram, 

Androth Ts1aid. 

All A1barK.ae25 
S/c :Chcriyalbya, Kannathimada, 
Androth kland. 

'N161amneda,lecm, ag33 
S/o$h'aikp)' Kunhali 1-louse, 
A11- 1:ot11 1starjd 	, 	 Applicants 

(By A4' 	k.BGangesh) 

Versus 

Thd Admini&tor 
Adii nistratibi of the UT of Lakshadweep 
Kvarathi 682 555 

1?epartment 0gricu1ture 
UT oiLa1<ha*ep, Kavarathi 682 555 
rcre'sentd b4Director, 

•5 	 '•• 	 St 	
' 	 • 

1. •t) 
3 	Diietto ofPanhyats 
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• Depaitipent 
dniisfration 'bf the UT of Lakshadweep 

82 55 

4 	Vi1Ie 	'eePanchayat 
Andi6th'I1nd iepresented by its 
E\ecutive Officei 	 Respondents 

(By Advocate Mi S Radhakrishnan) 

17. 	oA3o2i2oi. : : 

I. 	Jafter, age 35. i 
• S/o.  Babqj.an Päjinethehetta House 
• Aini island. 

2 	Faiooque age 33 
Sb Khaceç, Kulandam House 
iminiEsland 

3 	Abdulla K9ya, age 50 
S/o Attäkoya, Malika House 
Amini .lahd 

4. 	NaIlakoyá,àe4O . 
SI /o Abdulla Koya, Puthoya Kanniyarn House 
Arnini ifslaiid.  

5 	Al i ohmnid, age 47 
Sb Mohanind, Kombarn House 

j. Amini tlan ................... 
(II 	1 	I 

6 	Shaafudheen, age 36 
o Kidave, Kottechetta House 

Amini Island 

7. 	JbbrP. 	age.36 
S!o:Cheriy:a Koya, Purakkachetta House 
Amini Island 

8 	/ousa1, age 36 
Sb 	3cliyachadachatta House 
AmihI.$lä!id.. 	. 

Ii 
, 	III 

9 	N4uthtya, ge 33 
Sb Sed &heikoya, Marnpuiam House aye  
Amni Island 	 Applicants 

(By AdvoLate Mi ( B Gangesh) 
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U . 	H 

H 	.... 	H 	.. 

Veisus 

"Ihe Administiatoi 
Adminisi,i ation of the UT of Lakshadweep 
Kaaiathi-682 555 

2 	Diiecloi ofPanchayats 
Dcpatrnent of Panchayats 
Administi ation of the UT of Lakshadweep 
Kavarathi-682 555. 

3. 	District Panchayat 
Amini represented by its 
Execu'ii\'e Officer. 

4. 	\'iI]agç (Iweep) Panchayat 
Amini Island represented by its 
ILxecutive Officei'. 	 Respondents 

(By A4vpcate.:Mr.S.1adhakrishnan/M/s  Sheriff Associates) 

18 	0A303/2013 

1 	Aboobakei P , age 4 1 
StQ.] :t!1jIcUflbi,.Pa11a111 House 
Kavarathi 1s!nd; 	. 

2 	Musthaf'a B K,, age 45 

Stq.Sayed,akakada House 
Kavai athi Island 

3 	Mohami'd Shah M , age 34 
Sb 1-ram4athvj , Malika House 
Kavaiathi1and 

:3 

4 	Abdul NazeiAP,age43 
Sb Cheiiyakoya K 	nipI., Aywa House 
I<avaiathi Is 1

.
and 

5. 	Yacoob K.P age.41 
S/n Kidave U:?;. Kuttipapepura House 
Kavarathi Island. 

6 	AlikoyaK, ag31 
IUyarn House 

Iavai athIs1apfl ii 



/ 	
37 

7. 	MujeebRehmr;U.p., ge 34 
S/o Alikoya C K, Uthampokakada House 
Kavai athi Island 

8 	ThanaloyaVPn age43 
Sb I. kkas, \adakki1apuia House 
Kavaiathi Island 

9 	Mujceb Rehman B, age 30 
Sb I hangako'a, Birekal House 
larathi Island.. 

10. 	Sajitha P., age 3 
.I)/o Aft Aradarn, Poovinoda House 
KElvarathi Island. 

11 	I3asheei P I , age 44 
S/o N46 11aiiimed.:Pa11ipura, Puthiya 111am House 
Kavu athi 1sIand 

12 	Abdul Rafeek K, age 44 
S/o Ahmed Kapi mmada, Kadapuiathaba 1-louse 
I'avaiathi Island 

13. 	Slecm A. P. "age 34. 
So. Mohammed.C.P., Athampapepura House 
Ka''arath I .  Iiand 

14 	Mohammed Hiissain P A , age 29 
81olKhalidHaji 1K?, Puthiya Alikom 1 -louse 
K,avaathi Is11hil 

15 	Shijhani 1K ,, 9ge 35 
S/o f-TamLa Thu inikad 1-louse 
Kavai athi Islai1d 

Abwai A..,. ag 39.. 
Sb Muthu Ayncpuia 
I<cl\'dlathi Island 

. 	 . 	 .... 	 ., 	 I.... 

Basheer. 
lainzth A I , Safiyabiyoda 

Kavaiathi 1s1and 

18 	kk44 45' 
5/0 Abdobakcr, Melillam 
Kavat athi,1 s;hj1 



3• 

19 	1-Iarnzath, age 27 
Sb Unian Haji, Aynepura 
KâvthatIi I1and 

20 Mujeeb Rehman, ag 38 
Sb Hamzath A I , Safiyabiyoda 
Kavaiathi Island 

Ma.nikfan iK.P.;age 30. 
S/0 Abdulia A, :KuttitàPpura 
Agatti kiand. 

l-lidayathulla SJVL, age.36 .  
Sbo.J1amzath B ;I., Subaida Manzil 
Kavaiathi Island 

23 	Ansat PP,age3l 
S/q Chei iya Koya K P , Pakichipura 
Kàvarathi. Islahd. 

Suliman K.P., age 38 
S/o Kidi\16 UP., Kuttipappepura 
Kavaiathi Island 

y 
I 
 acQ-- ob:C.'P'. age 40. 

Sb Yousuf P , Puleenakeel House 
IKavaiathi 1  Island 

26 	ddKP , age 34 
Sb Zakàiiah Kochipuia House 
Ka\'ai athi Island 

27 	Salcem Vad39 
Sb I 1amzth Veloda House 
Kaviathi Island 

28. 	Attaloya:B.,ag4l 
S/o Aboohacket M I, Biiekal House 
Kavaiathi Island 

29 	Nauh\' ,ge 30 
Sb Kai'M C, Pal1iveedu House 
Kavai atli sland' 

30 Mohamrngd Iqdbal K K, age 31 
Sb Kasmi P V , 'Kunnarnkalam House 
Kavat athi Island 



S/oCheriya Koya Pa1Iicam, Pulipinnakad House 

Flussainali K.P., age 33 
S/lo, Muhammed C., Kuttithayapura House 
Kavarathi Island. 

Sulaiman M., age 37 
S/o Flamzath N/I., Maidanoda House 
lKtvaraihi Island. 

Kaja I lussain C., age 37 
S/o Ahammed Khan T.P., Chungarn House 
Kivi'athi Island. 

Mjeb ehman T.K.., age 38 
5/0 hjri1ikad House 
Kavrathi Island. 

Mohammed Shafi K.P., age 32 
Sb o Sayed PooA, Kakachiyapura House 
KaVara.mils!and. 

Mohammed Rf'i B., age 33 
S/o Attakicia'e F.P., Beeranthoda House 
Kavarathi klahd. 

feeL, 	c 32 
S/b uthu P.beenkeel House 
Kava.rathi Js1ard. 

UrnmerK.?., 1age 37 
S/o Udâifa C.Thekila 111am 
Kadrathi Island. 

Mohammed Rafeek, age 37 
S/c i\ttai 1<P.,:Pokarachiyapura House 
Kavrathi Island. 



. 

46. 	Sharafudheen, age 24 
S/o,Al i A., Poovinoda House 
Ka'arathi 1slnd. 

(By Advocae: Mr. K.'13.Gangesh) 

Versus 

 
1iiis1rtioq ofthe UT of Lakshadweep 
Kavaiatht-682 555 

Ipirtmei 	f griculture 
UT pf Lakshdweep 
Kavaiathi-68p 55 represented by 
its Diector. 

l)ireco of Pachaya1s 
Dcpiiiiu diTanchayats 
Adn'llni stralionI o f the UT of Lakshadweep, 
•Kavaiathi-6&2,5 55. 

T)is t , ri-c p1 

lc2i\f1ui1:cprs ted by its 
Ecuti''e bifiër. 

Village (Dwe6) Panchayat 
Kavarathi Island represented by its 
Fxecuti''e OflTher. 

(By Adocate: Mi.S.Rdakrishnan) 

19. OA3i9I204 

P . BaS)çCI, age' 
pthhimecctta I-louse 

1-1 4

sl'ad 

AppI icants 

Respondents 



5. 	K.K.ftazak, age. 27 
Sto. Khadei.ky.a,• Kunniyatamkakkada I-louse 
Amini Island 

6 	P 'Ashraf, age 37 
Sb Ahamed, Pallam House 
Amini Island 

7 	K C Moosa, age 44 
S/o•Attkoy a Keelachery House 
Amini 1land 

8. 	I3.Kasmikoya age 42 
Sbo.Cheriyakoya, Balapp House 
Amin island. 

9. age 41 
Sb FJaipsakoya, Chnmthabelli House 
Amihis1and. 

10. Raheen M, ae 33 
S/o Abdul!akoya, Madam House 
Amiii Islahd., 

II, 	Pookunhi 
S/b T.C.Yous1, Noormahal House 
Ahini Island: 	 Applicants 

(By 

- 	 Versus 
- 	 - 	

- 

• 	I . 
Adi 	bf the UT of Lakshadweep 
Kavarathi-682555. 



2 	Diiectoi of Panchayats 
Depai ucit of Panchayats 
Admmisti ation of the UT of Lakshad\veep, 
Kavaiathi-682 555 

3 	Duectoi olEducation 
Dncctoi ate of Fducation 
Adminisiatio olthe U'T of Lakshadweep n  
Ka\'alathi-682 555 

Village (Dwp) Panchaat 
Amini Island. represented by its 
1:xccutive Officer. 	 Respondents 

(By Advo(ate Mi S Radhaki ishnan) 

20. 	O.A Nb. 325!2013 

Mhanmed Abdul Razak 
S)d. U.K.NàIl.a,Koya 
Aalada 1-louse 
)'n'dmttz1slan:. 

K:..Moosa.. 
Kandilam I Iousc 
Kadahiath Island 

3 	IIamLaKoya 1i3 
S/c Abdul Kadei 
Bit iyammadi I louse 
AdrtIslähd.H: 	 Applicants 

(By /\d\'octe M:. K.I 	ngesh) 

Versus 

1. 	1Thç Actministiatbr, 
Adnmiisti ation of the Union Tet I ito!)' 
of 1 a1shadweep, Kavatathi —682 555 

2 	JTheliiiectoi (vices) 
Adininisti ationof the Union Tet ritoty 

I. ikshad\vec (Sect etat tat), 
IKtvaiatu —'682 55 

Department 	.Env iornment of Forests 
uJ:i-iioii 'I ci itdiYf Lakshadweep, 
Kavarathi 68.555. 	 Respondents 



I 	Aboobacker PK..., age 34 
Sb Fat.hahulla, Puleenakeel 
Kavarathi island. 

4, 	JhàngeërA.P., age.32 
SoI-lathced, Aliapura 
Kav.arahi !s1iind. 

5. 	Slaj'aJh B.,  age 35 
Sip 	[adayi 

avibi1sland. 	 Applicants 

(By AclvOcc: Mr.K.B.Gangesh) 

• 	 Versus 

I. 	The Administrator 
Administration pithe UT ofLakshadweep 
Kavarathi-682 555. 

2. 	Director ol Phayats 
Dcparfthenl of Panchayats 
i\dimnsii anon of othe UT of Lakshadweep, 

hi68 
1., 	 • 

3 	pcpi tmeit of Science & Technology,  
Uiiibn Tr'itb' of Lakshadweep 
Kavàrathi-682i55 
represented by its Director 

4. 	' i I lage (1)weep)  Panchayat 
Kavarathi Island represented by its 
hxecuti\'c Oflicer. 	.. 	 Respond.ehts 

(By Ad\pcatc; Mr.S.Rdhakrishnan) 



n 
22. 	OA 327/2013. 

I. 	1 arook, age 4 
S/o Kunhiko9a, Pul i ppinakkad, 
Ic1\'ara1bi 1sInd. 	. 

2. 	unniei 1aJ'Oof( age 38.' 
Sb \'.P.Kasni kartholaplira, 
Kavaiathi IsInd. 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

he Adm in isftator 
A.dmi.niSi.ra.ton of the UT of Lakshadweep 
Knvaruhi-62 555. 

2 	1 r c mr Of 1anchayats 
Dcp UI 	of PancHycits 
Adminisu anon of the U 1 of Lakshadwecp, 
Kavaiathi-82 555 

3 	1)phent of.Environment & Forests 
Union !'erioiy of 
Kavarathi-6$2: 555 

4. 	\/illagc (Dwcp) Panchayat 
Kavarathi Isla d represented by its 
hxecunve Qf!ccr, 

(B),  Ad\o(atc: Mr.S.Iadhakrishnan) 

23. 	(iA_328/2013 . 

SaiIiIlh C.1 	ac 34 
S/o fvlohaiooçl I-laj I, Chenclipura, 
Ia\'araIhi: 

Sainul !-lamced PP., age 39 
S/n Atai K.P., Pokara Chepura 1-louse, 
Kavaratbi. 

N  oham iiiio.a K . 	age 35 
V. 

Sb I iahizatftl3P., Karutholapua House, 
Kavarathi. .. 	 .. 

age 41 
SioMOhamed, Pallam 1-louse, 

Applicants 

Res p0 n dents 



Kavai athi 

5 	iii1?Ij?j, ag34 rfi 
House, 

il Lvaiathi 	h,: 	 Applicants 

(By Advoate Mi 	Gangesh) 

Versus 

The Admiii•strator 
Administration bf the UT of Lakshadwee:p 
Kavarathi-682 555. 

Direcor of Panchayats 
Department:of Panchayats 
Adimnistiation of the UT of Lakshadweep, 
Kavaiathi-682 555 

3 	Diiêctoi of Education 
Dii cctoi ate of Education, 
Administition of the Union Territory 
of Lakshàd wèe,, Kavarathi-682 555 

4. 	/flftige (I)vcej)Panchayat 
KdVcli athi Is Lind 1 epi esented by its 
Executi'e ..Oft'ier. 	 Respondents 

(By Acate Mi S Radhaki ishnan) 

24 	OA3S/.Oh13, 
II '  J. 

lhahua Beeum M M , age 38, 
W/o Raum Razcd, Madeena Manzil, Kiltan 
Supet visoi , Cii J\vlsung Centi c Ki Itan 
Djsti ict Panchayat, Kiltan 

2 	Shahul 1-larnced P K, age 50, 
Sb Sayed IKoya P S , Thottathakkaia 
Stoic Kçcpeicurn  Cleik 
Coii I wisting entie Kiltan 
Disti id Panclaayat, Kiltan 

3 	1 KNazeemudieen, ag 33, 
Sb Sr&t Ab'dil1a Koya, 
IKundamku!am IKiltan 
1e1pei , 'Coii' twisting Centie Kiltan 
Distuct Panchayat, 1(11tan 	 Applicants 



3. 	The Chief Executive Officer 
T)istrict Pand h'at Unit 
Ki ltän, Union Territory 
oF Lakshadweep-682 557 

(By Advocate: Mr.S.Radhakrishnan) 

25. OA331/2013 

.1. 	8isin  KC., de 34 
Sb Sa,'eed Móhmmad AM. 

ttiymhâtt (House), Agatti Island 
UT 'of Uakhdv'eep. 
Woking as qasual labourer in the Department of 
Sóince & Tphnology, Agatti, Lakshadweep. 

llyderP. 
Sb SayedBuhiri Haji U. 
Pokkithppada (House), Agatti Island 
UT oç La1hadweep. 

iki; ig: >as j casua' labourer in the Department of 
Scienc & Tphnology, Agatti, Lakshadweep 

39 
Harnza (I-I 

Kuinbiy..Huse, Chetlat Island 
UT of 4"akhàdvee15. 

o'rkiig a.csial labourer in the Department of 
ci'e'nce & 11 echnology, Agatti, Lakshadweep. 

Nazir Biktl:K.;age 27 
Sb SéddikoyaA: 

uriyathiyoda (11ou K 	 se), Chetlat Island 
T ofakshadwep 

WQig A casua 1boinei in the Department of 
Sdiêpt 	l'Ccbnoldg 

Respondents 



(By 

2, 

3. 

t-7 

App! icants 

jakose, Sr. & Ms.Daisy I.Daniel) 

4 	 Veisus 
ei 

theAdhnistiátor 
UT of Laksh.dWep, Kavarathi-682 555. 

Chairperson 
Vi!!ge (I)wécp) Panchayat, Agatti-682 557. 

Chairperson 
village (Dwc). Panchayath, Chetlat lsland-682 554. 

The Junior Scientific Officer 
Departmeiit dfScience 8Technology 
Chetlat-682 554. 

The Junior Scientific Officer 
I3padrnent of..Spience & Technology 
Agatti-682 557. 

Director of Parchayath 
Department of Panchayath 
Kavarathi-682 555. 

(By Adodtc: Mr.S.Radhakrishnan for RI ,4,5 & 6) 

26. 	}A.33'3/2O.13 
.-"., 

ariis 
S/o,ô'alunhi.. 

ilanivapurKiltan 
Likshadwep: 

K'.Azhar 
S!o.Sayed Buhari 
Kui':iyathi 	U vo ,Ki ltan 

P"AInd. 
S/o:unhikpya' 

ri1a4i:2 'I4i'lan. 

(By Ad\eat: MJV1.R Hariraj) 

LI 

Versus 

Re s 011 den is 

Applicants 



I 	Aclministiatdi 
Uni6n1 I 	i ii" of Lakshadweep 
Kd\'dicittl 

2 	Diiccloi ofPanchayats 
linion cuitoly of Lakshadweep 
Kavai atti 

3 	Sub-Divisional Officei 
Kiltan Island Uiiori Terbry of Lakshadweep 

4. 	Director, . 	. 	. 
Sçryics,. 
U I of Lak.shadwecp, Kavai atti 	 Respondents 

(By Advobte: Mr.SRadhakri.shna) 

27. . Oi•344I2OI3 

1.• Kassi.m A 
S/oAnälKhya P.P 
All iathara House, Andrott 

2. 	.Jalaliiddin N 
Attakowi N. P 

Ncn.ummda House, Andi ott 

3 	IViohammed I lassan C E 
SIo:l(ihikoyaSVP 
Edayakka!;H.Ouse, Andrott 

Mohammed aaTeek C.K 
S/o.Koya.K.0 
Cheriya Kakkanal House, Androti 

Mohimmcd.Kamaluddin M.K 
SM. Sh ihabuddin Pookoya ihangal 
Ma)'arikakkada I louse, Andi Ott 

6 	461iamnid Basheei C 
Sb !oOkoya 
I dayakkal 1 louse, Andi Ott 

7 	Nooi ul I-Iassan A 
aIay :ajOya:U.K 

Attalada I l0 use, Andi ott 



(By 

2. 

3 

Applicants 

j) .epartnient of Electricity 
ijnion lerrilory of L.akshadweep 
:Kavathi —682 555 

4. 	\/ ii lage (Dveep). Panchayat 
Andl.ott:lslai)d rprcsenied by its 
Exècnj'c Off ei— 682,552. 

(By Ad'oca:. Mr.S Ra1hkrishnan) 

28. 	()A345/2013 

I. 	Ayshomma .0 
DIo llamsa, EI1achtta House, Agathi 

13ee1athummal.V 
D/o Kasmi Ko, Puthavced I-louse, Agathi 

Kadeje.K; 
.Puraad House, Agath i 

L 

Abu.iMiihdI(fMK 
$/ó.Atta1<oya, Iiyrnkkada I-louse, Agathi 

Abdu! Shl<Oor 
SId.I.afe UsI 
N4e1ai!Iam.1-Iousc, Agathi 

I:lidayathLlJ!.a M.K 
SIo.AboobakeKoyaV.IK 
N1akkahika!i4a House, Agathi 

7 	kanooi i 

Re S poii dnts 



. 

10. NazerK 
SIo.Kidave 
lKunni1<athiyapa1a 1-louse, Agathi 

II. 	Showkaha1i f\4 
S/o.Ummer B 
Makayachoda I-louse, Agathi 

12. 	Sayd Mdham'ned 1 
S/o.PoOl<oya 13 
Ke"  e , " att, llouse, Agathi 

13, 	NaseerP 
S/o.y1utha1i I K 
Pathada 1-louse, Agathi 

Abpoackcr N.M 
SIo,AbcuJ Rahman F 
Naiicsi Manzil, Agathi 

2.'bdI aIm.T.P 
sIçi;r<oya C.P 
'1 hppihi\'a 111am, Agathi 

Afly K1K 
S/8 ,lV10 haITlned Koya 

W
. 

Kal<kada 1louse, Agathi 

AzharC 
Sb. Mohammed Koya T. P

1. 

Chi1Iakkad 1-166se, Agathi 

i\boobackèr K.  
SIp.Sec Koya T.P 
iaiuiJLapada 1-louse, Agathi 

5avadK 	• 

SIQ,a1ahñd Haji K 



• 	.:. 	 •• 

KuIallnodcL I 1oc, AgaUii 
I i 

20 Say& Mohd1ed 
S/Q Abdulla P 
l\4 u iyathoda -ousc, Agathi 

 IViuhammed Koya B 
S/o. Koya 

l-lous Biyathabiyoda 	e, Agathi 

NaFeesa M.K 	• 
• Dbo.AbdullaKoya K 
• MoothamkakiKada 1-Ious, Agathi 

	

23 	Koya P 
•S/'o.Kunhiko.ya, 
Pondinoda I louse, Agathi 

	

24 	lKasmikoya 1K I 
Sbo.Abbpbaclei:KO.ya 

Puthiya 111am, Agathi 

	

25. 	Aboobackr U.P 
Sbo....Ali i\4bha111ied 

i I-lOuse, Agathi 

	

26 	I3dàiijdhCcfl \" 
5/0 Koyas'sñ 

ahd1aN1anzil, Agathi 

	

27 	kam1aiunnisa P 
D/ Mohammed S 
Bipathiyoda I louse, Agathi 

• II dnbi M 
D/.AialQy 
Maiiivm Scviyoda I-louse, Agathi 

Ja1TiA.P 
Io Sayed Buhai T P 

A.hyapapp da I louse, Agathi 

	

30 	1 1lóhhen M P 
5/0 Kidav P 
\'lanpui am Ioise Agathi 

	

31 	u.iik1 
Sbo Muthukoyd K 
Chet iyapappada I-louse, Agathi 

:. 	. 	• 	•• 



Nascer T:P 
SIo.N'lulhalif 
T'hekkuuthiya I 11am, Agathi 

Ubaid U 
/o.l-1amza U 

Ummmcroçlachefla 1-louse, Agathi 

Sycd MOhammed K.T 
')/o.AbooSalaI 
K;a1anhithiyOda liouse, Agathi 

FyI ah n 0 od l . P 

P 0111 ed 
1-louse, Agathi. 

AbduiIa 13 
S. 1/Fatha1'iulia 
13iyshabiyoda House, Agathi 

1 lajaiomma T.P 
J)/o.Abdul kderIKoya P.0 
.1 hcl< ku Pi.ithiyaillam, Agathi 

iseTK 
DKhaI,idI3 

Agathi 

13 
S/o.Saed k Ili K 
13 iyashabiyocia: 1-Iusc, Agathi 

Mr'iyamb'iB 
I/o.,rpme 
1liathodi Flouse, Agathi 



53 

•4 Roshna 
I)/o Sayed Abdul Rahrnan 
I hacheiiy I osc, Agathi 

453 . Sakkari ~yal 0 
Sb 	Uamia 1K P 

H 	i Puthiya Puta 	ouse, Ag.ih 

46. C1eiiyakoyaK 
Sb 	late Attakoya 
Koodam House, Agathi 

 Showkáthali 
Sb 	Late Attakoya 
Sailahiyoda I-louse, Agathi 

N.isfflnudheéi \'.K 
S/.lIamza C.K (Late) 
\/adak KcëlaI:liam, Agathi 

49 	Cheiiya Koya A 1< 
Sb Kpya I 
Al ia Kunn i mmada 1-louse 
Agathi 

50 Mohammed A11 C P 
Sb Kasmi Koya A T.
Chhalakap16 I louse, Agathi 

31. 	SydMohiied K 
Sb Yousal A 
Kunnumput am I ousc, Agathi 

(By Açlvocatc K/it K 13 Gangcsh) 

Vet SUS 

hAdminisuatoi 
Admin isti lion of the Union Territory 
of L akshadwdcp, Kavatatti —682 555 

2 	Dcpaitment of AgriCUltUr e 

Union I cii ito-i y of Lakshadweep, Kavat athi 
Repicsented by its Diicctoi —682 555 

3 	Dicctoi of Panchayats 
I)epartjnet of Panchayats 
Adrnmitition oi the Union Territoiy 
ot L al Iii'cp Kavat atti - 682 555 

Applicants 



614- 

4. yat OPancna 
Agathi Islad 5resented by its 

I 	it 	 I 

(By Ad'ocat Mt) 3adhakrishian) 

0 

29. 0A346I2013 

I. 	Urnme 
I 
 r Farook Shafi 

S/o . Aboo sal a 
Malikakal l-1cuse, Arninil 

P.A Sayedali 
Sio.I-Iamzakdya 
luthiya Asharbda House, Amini 

hathBeain 
I)/.o Aharnèd, 	Malikakal House, Amini 

Aharnedkoya 
S(p.Koyakdavu, Surambi House, Amini 

Vliyabi P.0 
I)/o.Anthukoya, Palliyachetta House, Arnini 

i3eebry1.P 

pIiiarns K/Iallipura 1-louse, Kavaratti 

7 	Alky'V?' 
/oAuakoya, Vadakki lapura, 

1Kairatti 	
0 

(By Actvocte: Mr.K.B Gangesh) 

Versus 

Li.h  Adininisraioi' 
\dminisfl;atibn :01 the Union Territory 

Lkhckeep )  Kvaratti - 682 555 

Dirèctø of,.?anchayàts 
eptnnt of Panchayats 

ion of he iJn ion Territory d.  
o;fLakshadVeeP, Kàvaratti - 682 555 

000: 00  

Respondents 

Applicants 



:, 	 55 
1. 

•'iL. 
2dubatioi 
pfLa1hadweep 

Director of Education - 682 555 

Village (Dweei) Pancbayat 
Arnini Island i 1epresented by its 
.Eiuti.ve Of1cer - 682 553 

Village (Dweep) Panchayat 
KaVaiatti. latd represented by its 
•ECutie 0 cer —682 555 

dvocate f\'1r S Radhakrishnan) 

3472.0 13: 

Suharabi P 
D/o.KunhikUnii.i 
Pall icham l'lise., Kavaratti Island 

Maharnoor M.P 
1),ô:H.aiLath. 

.pra:1oJuse, Kavaratti Island 

kab1rt.) P 
t)lb oha(øbd 
Uflikanaia1KaVaratti Island 

V i 

I 	I 

ina P.rn 	P V 
I)/o.Mnaf 
Rüthiyaveedçi, Kavaratti Island 

SâromiiiaK.P 
t)/o.l brah im kuty 
lèélak6chic14iiyapuram 
Kavai afli Isladd 

6 	iç4IPJ 	I  
LôSUbii 

vài itti Island 

 BebiA, 
t)/çhriak'oya 

apdäEIouse, Kavaratti Island 

.3eebiynepura 
D/6 Abd urahi man 
AtynepuIa house, Kavaratti Island 

.: 
i. 

 

 

 

(By 

30. 

 

 

 

S. 

Respondents 



9. 	1 

'a1i H&Iaari Island 

	

F 
	

Sadiha'thV.M 
[)/o.Valiya Abdurahimn 
Vadakkurnela9hadam, Kavaratti Island 

Rhiyambee T.P 
Ip..Akmmcd K.P 
'ihttthapura Kavaral.ti Island 

	

12 
	

BeéfathumrnaB 0 

D/o.Ab6obac1ccr 
Beerarnthoda,KaVaratti island 

Räh math Beegum P.P 
D/o.Attal K.P 
Pochaiachepura, Kavaratti Island 

r'4aijanath 
?(°• uthu .Aynapura 

Kuthjppapiepura, Kavaratti Island. 

fL 	 I 

(By Adyoate Mr K B Gangesh) 

Versus 

The Admiistrtor. 
Adinin,itit:n.Of the Union Territory 
dfLakshadwp, Kavaratti - 682 555 

i)ircctor (Seriqes) 
:Administratipncf the Union Territory 
of' Lakshadv'dep (Secretariat) 

655 
0, 	

0 

	

3 	Dyebtoi oflhdustiies 
Uri TerI'itOj' of Lakshadweep 
Kavarathi represented by the 
DirectOr of 1iidutries 

(By AdvQpate: Mr.S Radhakrishnan) 

Applicants 

Respondents 



,1. 

2. 

3. 	i-\nwar Hussain 
D/o.Esa 
KoUapura House, Amii. 

4 	.Sajitha Beegim 
•D/oSayeed'A.}3dulla Kpya 
13eli House, Amini 

Hnëdathbi 
?1ohi.koy 
Monakkallacheti.a House, Amini 

ITassainar 
S/o;Mohamnied 

Amini 

7 	K C Nas 
Sb Ian 
Ki.lvadachetta House, Amini 	 Applicants 

(ByAdvdcae N1r1<I3  Gangesh) 

Versus 

I. 	The Adminjs:trtor 
Administration of the Union Territory 
of' Lákhadweep, Kavaratti —682 555 

2 	Diiectoi of Panchayats 
I)epärtmetlt of Panchayats 
Ajminitrattbr'i 	 rn of the Union Tetory 

•lJI ••p) 

eLlclaiiycep 
555 

3 	Iepartment of1ucation 
Union Territoiy of Lakhadweep 
Ka'rarathi reresnted by 
Ditector olEducation —682 555 



• .•• 
T'in j 

I 
I 	t4  ro  

u4 	 I 
. 

Ar3iini Is 	n e.1 by its 
FniA&UfUzer1_1682 554 

(By Advoèate Mr S adhakrhnan) 

32 0A35012013 

Mohammed Hasan 
Sb Abdu Kad.r 
Mohapurakkad House, Andrott 

2 	Abdul Hassan 
S/oAttakoya' 	I 

Kathatt Housq, Andrott 

•SayedMoh.aiimed 
bo.Aboosa!a' 

Karchetta Hoe., Andrott 

Mohammed Hussain 
Sbo. Mohammed 
1appathiy6d House, Andrott 

5 	iijuddeen 
Sbooyhirha 1oya 

raf-oJSe, Andrott 

(By AyoctM K B Gangesh) 

Versus 

1 	he Adrniniçator 
Administration of the Union Terntory 
of Lakshaweep, Kavaratti - 682 555 

2 	Director of anc1ayats 
JDepax4ent 9f Panchayats 

of the Union Terntory 

55 
I 	 4 

3. 	strct.!ancayat 

Respondents 

App! icants 

Kavaratti repi ered by its Chief Executive Officer-682 555 

4 	Village (Dwep) Panchayat 
Androti Island represented by its 
Executive Qffioer - 682 554 

	
Respondents 

(By Advoca Mr S qdhakushnan) 

Ji 
• 	..: 	•H 
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. 

I 

33 0 .A351/2013 	I  

1 Mohamrnd Uussair 
Sb 	lndheen K C 
Bilurheth House, Andiott 

2 Salh,uden 
Sb Muhukoy 	I  
Kunthathaam'Houe, Andrott 

 F-1sah 
S/o.AttakOy. 
'Ku nj an atti chett, Andrott 

 Yousaf 
Sbo.Pookoya 
Puthiya Eddiyá.kkal HoUse, Amini. 

(By Advo(cate Mr K B Gangesh) 

I
Versus 

r 	 I )  

he /\niipistrtor 	I 

AdjiinistratiOn of the Union Terntory 
kshadweep, Kavaratti - 682 555 

2 	Director of Panchayats 
epartment of Panchaats 

Adml 
ak

nistlatlQn of the Union Territory 
pf Lshadwep 
K'varatti - 682 555 

3 	Ipartnient cf Women & Child Development 
Urpr.i 'l rifory of Lakshadweep 
KaVarathI1 
Reresent9d y its Director 682 555 

4 	Vil1g (Dwee) Panchayat 
Artdibtt Island represented by its 
Ex.iye.Offi.r -. 682 554 

5 	Village(Dweep) Panciayat 
Amini Islandiepresented by its -. 
hxecuti.ve..'fflCer - 682553 

(By Adca'Idhashflafl) 

App! icants 

Respondents 

34  
•ã" - I 	:' 	 '.. 



H 
I

1 4 C 

Moha mmed Ryz Kha 49 
Sb PooIinh 
Thac)cdr J-Icke, Ado 

Iii 	 d L 

2 	MohamfredMhrooI' W 

. 

Neelathpui a H use,IAhdrott 

3 	MansoorAli 
Sbo 7 Muthu•1coy 
Penta!1veIipUra Hose Andrott 

4. 	MOhaiimed Fáisal 
S/p.S .icd• eeque 
Makket I louse, Andrott 

(By Advocate Miid Gangeh) 

Versus 

he Administrator 
Admirusti at ion of the Union Terntory 
of Lakshadwcep, Kavaratti —682 555 

2..cpatment. di Animal Husbandry 
Union 1 ciittoiy of Lakshadweep, Kavarathi 
Rcpieented by Us I)irector - 682 555 

) 	II 

3 	birec1torpf ancha(ats 
beprnnt 8IPnchayats 
Adinitrtin of the Union Terntory 
01 Lakshadweep 
Kavarathi - 682 555 

4 	Village (Dweep) Panchayat 
Andrott Island represented by its 
Fxecudvc Officer - 682 554 

(By Advocate Mi S Radhaki ishnan ) 

35 OA353/2Øi 

.... 

4/b1Kidavt 	 "F 

Ia/d.m1thl<kada -louse, Agatti 
I 	 1 

Applicants 

Respondents 



61 

	

W 2 
	1 M Sl?ukool 	I  

Sb Chi,kkiiodd{biaiMied 
Keei MulhpiJi t-i1 	gatti 

V 

	

3 	JPAhrnad 
Sb M Yousuf 
['hekkputhiya Veedu, Agatti 

. 	H 

S/o.Aboobaçker 
Karnahia1mi•ypda Puthiya 111am House, Agatti. 

K.Showkathali . . 
S/o.Sydubiikhari 	. 
Kondinoda House, Agatti 

	

6 	B Sharafudhcen 1  
Sb Ummer Ella 
l3eeyakuttiyoda House, Agatti 

K.Mohaimnd Mükthàr 
S/o..Abdulla Koya 
Vadakk Kunninamel House, Agatti 

Abdul Rahiman 
S/O..Did.deqUe 
11ra 1-1cuse Agatti 	 Applicants 

V 

(By Advoât vi1 B' Gangesh) 

Veisus 
S 	 I 

he Adninistratoi 
Administration olthe Union Territory 
ofi. akshadweep, Kavaiatti —682 555 

	

2 	I)epartmcrt f Animal Husbandry 
nion 7feiiitoi)ç of Lakshadweep, Kavarathi 

L 	
y its I)irector - 682 555 

	

3 	Iu eicre  of Pichyats 
Dparttnrt o Panchayats 
jdthinistàtun 5 oC the IJnion Ten itory 
of Lakshadwep 
Kavaratti * 682 555 

	

4 	Village (1)we3) Panchayat 
Agatti Island representd by its 
Executive Offk - 682 553 	 Respondents 



Applicant 

. 

VerSUS. 

1 he Adminisuator, 
Administration of the Union Territory 
of La1<'bad\ee,'KaVarathi - 682 555. 

The 'DifctrSrvices) 
Administiatibn olthe Union Terntory 
of Lakshadwe (Secretariat), 
Kavaiatti - 682555 

Dcpartmeni qf'Agricultuie 
UniOn Terito of Lakshadweep, 
Kavatàhi.4- 6255. 
Repesented b' its Diredlor. 

(By Advàé Mr.. S. Rdhakrishnan) 

37. oA355I2O13. 

	

I. 	Muthkoya' 
SIo.Sh.iko'a 
Kakk'ana! I louse,Andrott 

	

2. 	 pr 

ioAsiriar' 
Unni1ad 1ride, Indrott 

(By Ai v  at:N'r.,43 Gangsh) 

Vrsis 

	

1. 	1'hc Adminisraor 
Administrtion of the Union Territory 

— 682 555 

( 	, 	j 

Respondents 

Applicants 



I 
	

•. 	iirior o aa.ats 
[Yeprtrnent of Panhayats 
Administranon of the Union Terntory 
of Lakshadweep 
Kavaiatti - 682555 

	

3 	1)uector o[Pit, Shipping & Aviation 
Union leri itoly of Lakshadweep, Kavarathi-682 555 

	

4. 	Village (Dweep) Panchayat 
Apdrott Island represented by its 
Executive Officer - 682 554 	 Respondents 

(By Ad.'.qcate: Mr.S Radhakrishnan) 

	

38. 	()A356120.l 3 

.l-ajai:o.mmabi 
[)/o.Koya Kidaye .M 
.1 hithiyapada House, Kal peni 

IvLK C{ieiiykya 
Sohàmmod;1KoyaHaji 
MaimUkakada House, Kalpeni 

(By Advocate: Mr;K.B Gangesh) 

• 	
•• 	Versus 

The Adiinistratot 
Admii1.srt,dn Of the Upion Territory 
pLaksii.dwecp, Kvajatti - 682 555 

I 	- 

TedcflGtrhayat 
eti4rint ol Panchayats 

/\diTin1tlti6i ol the Union Territory 
dI' Laksha1\veep 
Kaätti 62555 

Vi1'lä 	(Dvj) P4ichayat 
Kalperii Island .çeprseited by its 
ExeuiveOifir - 682552 

(By Acjvocate Mi S Radhakiishnan) 

	

39 	bA357/2013 

	

I 	A K Abdul Salan 
Sib Ch,çi iyakoya 

Applicants 

Respondents 

11 



Au k aka 

2. 

 

 

 

 

 

 

 

 

 

 

 

I' 
S. 

1 	C 
pnI . 

P 'Sakeei FIussij 
S/o.MOharnrne1Koya 
1echiath Hose, Kalpêni 

Abdul Latheef 
S/o.PaI!ath Kur!ihi  Koya 
Nenempappada House, Kalpeni 

Attakoya 	I  
S/o..Kasrni Kpya 
Kuhhipuva1&j1 House:, Kalpeni 

Abdui Nasei 
S/o.Muthu1I<.oyi 
fvlalmikakàdaFtbuse, Kalpeni 

M.K Khalee 
SI.o,1-larnza Koya 
Ma1rnikak6I-1ôuse, Kalpeni 

Mhaind iàser 
S/..Mh.a.mnd Koya 
Peechfyt1 House, Ka1peni 

eahirni 
kdá, 

K1pen1 

C1eriià Kbya 
So.Ahrned 
Ned'arn 1I0Se,  Kalpeni 

M oh i iii ed K Oya 
S/y.Kunhi .o.y 
C'heiyapwakad 'House, Kalpeni 

& 	 0 '  

Aboo 3 1ckei 1  
So.11!Th1 	, 

a1idia' 1Jvse Kalpeni 

Kasini .koya 
$&Khh! K.á 
tVtathi1kadan1 lal Rouser  Kalpeni 

1ôus Kalpeni 
. 



J 
I 

I 

I 	 c 
65 

Il 	 4 

w 1 
I 	III 

I} 
' 

14 
I 

Kalpeni 

15. AbçluI 1Iakeern Sjo..
0heriya koya 

Melachedarn House, Kalpeni 

16 	Hajiiomrnabi 
[)Io Kasmi Koy 
Akkara House, Kalpeni 

I '  

17. 	Huthairath 
Dbo Abbas 
Arakalar H 	Kalpe L4, 	ni 

4 . 

18 	Rasheed 
Sb Koyamma 
N'tanjiyenam House, Kalpeni 

19 	Abdul Gafool 

Sb Kasmi Koya 
Kadapui athaillarn House, Kalpeni 

20.MI 14'a 
Poo1oyi 

cIdarn 1-l0use, Kalpeni 

'.1 	 . 1 	• 	 I 

21 	Saflya 
Dbo Moosa K 
Püthiypura EIouse, Kalpeni 	 Applicants 

(By Advocate Mi K 1 Gangesh) 

Versus 

1h Administiatoi 
1mtpistation of the 1Jnion Territory 
'Lak14dweep, Kavarathi - 682 555 

1 	 I 

2 	bamth of 1Agi iculture 
Uriori jrerrito/ of LakJshadweep, Kavarathi 
Representea 15) its Director 

3 	Directoi of Pranchayats 
Department f Panchayats 
Administi ation of the Union Territory 
of[ akshadweep, Kavratti 



Respondents 

Keela Villttrn, Arniii IsIand 
Lakshadveep. 

(By Ms.Shahna Karthikeyan): 

Versus 

Village (i)weep) Pancyath 
Aijiri Island 

the Chir Person 
Pin-682 552 

Secre.tary 
I)epartmen1 of Panchayath, Kavarathi 

I)irectór 
lmpl9ymen and Training 
Uniôh' ['erritbry of L.akshadweep 
Ka'arathi 

(By Advocatc• : Mr.S) dh akrishnan for R 2&3) 

41 	0.A3912013 

Muthui4nya 
Marnpirarn H ousç! : 

Arnini :l.s1andLakhad Weep 

(By Ad'v',o: .c-atet Ms.hahna Karthikeyan) 

ersus 

1. 	Village(Dwep) Panchayath 
Amni Island 
.teese.ne.d b:.the Chai;r Person 

	

Pn-682 552 	I  

2 	Sectethi!y 
hpitrnent of Panchayath 

	

hi 6 	555 

Applicant 

Respondents 

Applicant 



1 

w 	 Ii 

3 
ent c d Trthrn4k 

uøn1errity cf Lak4adweep 

àati- 682555 

(By Advocate Mr S Radhakrihnan for R 2&3) 

42 0A362/2013 

Rabeehathulla B.P. :, agd 35 yrs, 
S/a. MohmrnedKOYaT.N., 
Labourer.,; KiI .tan; Reiding at a!i'apura House, 

Kiltn I s land. 

(By Advoate Sti p v Mohapan) 

Versus 

 
i Jf o f Laksbad'eep, 
K'àrátti-682 55, 
E!ectrical.Division, Kavarathy. 

.1)ir.ector 6f.Panchoyat, 
Department ol Panchayat, 
ArinSti alton f UT of Lakshadweep, 

Karatd - 6825 
!7L i,j 

3 	TljExecutive Officer, 
j1ige Dwep Panchayat, Kiltan-682 557 

(By Advocate Si iS Radhakrishnan) 

43 0A363/2013 

Yaser Arafath M V, aged 28 years, 
Sb E SeedikoyaLabburer, Animal 
Husbandry Jnit, 1ltan, Residing at Moulana Veed, 

Edayala1 1  K i4h 1an1 

(By Ad ri V Aohanan) 

f 	 Versus 
• 	 . 	.; 

1 	The Admin1tVator.,c 
UT o Laksh,deep, 
Kavaiati-682 555 

2. 	DctOr:Q.. , 

.;:r.;:y;.; 	 ..•• 	 •. 

Respondents 

App! icant 

Respondents 

App! icant 



/011  -I 

Depaitment Panchayt, 
Administration of UT Lakshadweep, 
Kavratti - 682 555 

•. 

3 	1 he VeterinarAssistn'Surgeon, 
Office of the Veter1nay Assistant Surgeon, 
(Ammal l-lus'bandry Unit), 
Kiltan Is1and,Lakshadwep-682 557 

4 	1 h Chairperson , Villag Dweep Panchayat, 
Kiltan-682 557 

[By Advocate Sri S Radhakrishnan (R1-3)] 

44 OA 364/2013 

Abdul Qbish,S/o.S.inul Ahid P., aged 27 years, 
Ma! ikakd, Kiltai, 	of Lakshadweep, working as 
Casual Labouiei, (Live Stpck Inspectors Trained Labour), 
Animal l-lusbandiy Department, U.T.of Lakshadweep, 
Kavarathi 

(By Advoat9 Mrs IDaisy I Daniel) 

Versus 
J . 

I heAdministitor, 
Union Feiritory of Lakhadweep, 
Kvarathi 2682 555 

2 	Chairperson, Village (Dweep) Panchayat, 
Kiltan 682 557 

3 	Dii ectçi of Anitnal Husandry, 
ULt of Lakshadwep, 1'avarathi - 682 555 

4 	ictor ofadchath epartment of Panchayath, 
Kvaiath -682 5 

[By AdvOcate Sii S 1aihakfishnan (RI, 3 & 4)] 

45 OANo 3612013 

Mohammed Kasirn 
Sb Sayed 
kiçcr. tu 
Andrott. 	. 	:. 

2 	MhairndHusain K C 

I 

. 

Respondents 

Applicant 

Respondents 



69 • 
Sb. Attakidavä, 
Kunjhanatti Chtta House 
Andrbfl: 

3 	Mohamm ed Niarn 
Sb 	11ama1<.oyi 
Pachalarn House 
Andiott Applicants 

(By Advocate Mr. k.B. (jangesh) 

Versus 

L 	The Administrator, 
Administratipno. f the Upion Territory 
oILakshadweep, Kavaràthi —682 555. 

The I)irector o1Panchayats 
Departmen to f' P an chayats 
Winist1tir of the Union Territory 

fCakshad/eép Kàvaratti - 682 555. 

1halweep Development Corporation Ltd., 
Port Coritrdl Tower, Andrott - 682 554 
Rpresented by its Offcet in charge. 

Directorate of Art & Culture 
óftie Union Territory 

of Lakhadvëe Kava'atti - 682 555. 
Représentd its Director. 

5 	I)iicctr of Aiicultute 
I7epartmenl oi• Agi icuuie 

nniaiiopbof the Union Territory 
cj Lakshad*cep, iavrdtti - 682 555 

6 	Village (Dçeep) Panchayat 
Androt Island rcpi eentd by its 
Fxëutive Officer— 682 554. 	 Respondents 

(By 

46. OA368/2ll3.J 	4 

Nallakoya, àgedJ7 yeats, Sbo. Pookunni A, 
Puthiy Chtttap9kada House, Andrott 

2 	Ma, 1 4ged 1 years S/o. Sheikoya Thangal, 

t<ncdth 11 lpu'sd,  ç Adrot 



10 

3 	Sayed MQh 1TedSh1hibudheen Thangal, aged 28 years, 
S/ó 0. , kAndeth House, Andrott 

4 	Mlrnrrd 8 	1cS)Ihai,ged 23 years, 

Sic heiko'1 h'aiat! 1andeth House, Andrott 

5 

	

	Mohathmc d Salirn, age444 years, Sb Kidave A, 

Panhanal I louse, Andtott 

hair, aged .32 years, S16. Muthu, 
Puleenakeel Hoiiise, Kavaratti. 

Abdulbari, aged' 34 years, Sb. Harna Koy, 

.1psrn.iiii. 

a/ed Koya äd 44 ars, Sb. Pookoya, 
Meelacheii House, Arnini 	 Applicants 

(By Adocate Sri K l3 Gngsh) 

I 	
Versus 

1. 	lThe.AdrninisLiati:,., 
Administi ation of the Union Territory of Lakshadweep, 

14vartti-68255. 

2 	Directoi QlPanchayats, 
L3eparrnciit o anchayat 

Un
s,  

Aintätion of the 	ion Territory of Lakshadweep, 
avtp —6$2 555 	I 

3 	I)caient of Agri cu ltire, Union Territory of Lakshadweep, 
Kavarthi, Represented by its Director 682 555 

4. 	V.i1lage ([) 	e:p)anc,ayat, Andrott Island, 
iirestcI 	 Officer - 682 554. 

5 	Village (Dw'ecpPincFayat, 
Kavaiatti Island, iepres'ented by its 
Executive Officei - 682 555 

6 	ill. ige (Dwepl anclayat, .)i.q 	. 	.1 
rip1T11 1 1apd, rresered by its 

Respondents 

(By Ad'ocate Sii S Radhakirishnan) 

47 OA 369/2013 	I 

. 



2 	Mohammed Nasei, aged 44 years, Sayed Ismail, 
Kerakkada House, Andrott 

3 	Mohammed Flussain, aged 48 years, Sb Nalla Koya, 
Pallipputa I 1ose Andioth 

Kunhisehikoy, aged 51 years, Sb. Mmeei, 
Puthiyath House, Aiidrtt. 

Cheriyakoy; aged .32 'ears, Sb. Nallakoya, 
rujTpaI. 1y Hqe, Andrott. 

Nóbrül Arnêeh, aged 36 years, Sb. Shaikoya, 
Pañdath Put1iya Pura I-louse, Andrott. 

1-laftizakoya, aged 52 yérs, Sb. Koya Kidave, 
Chekkarakkad House, iidrott. 

Mohammed Kairn,agd 37 years, Sb. Ahammed, 

9 	u1airna, ged 33 years Sb Nalla Koya, 
iJanganada House, Andrott 

0 	Mohmnied Husain, dged 30 years, S/o . Pookoya, 
Paflakal 1 Katt 11ouse, Andi Ott 

IL 	Ohammed1im A.,ged 39 years, Sb. Yousuf, 
A!c1aT1 Hoise, Andrott. 

12. 	Poik6ya, aged 
415 

 yëarSbo. Sayed Koya, 
Kunhel; 1-1os, Ahdrott 

13 	shce,ged 41 years, $bo Koyamma A, 

• 	•• 

14 	4häiiieciShli, aged 34 years, Sb Thang Koya, 
K,eohei1y I hUarn, Pok.kada House, Andrott 

Sddihabihin, ad 32 years, Sb. Koyamma Koya, 
Shaikkinte Vceti1 Padipui a, Andrott 

ohamme 1 t4Ivan Afi,aged 27 years, Sb. Kunhiseethi Koya, 
Puthamrnadaih!Iuse,Andrott. 



1 1111  

72. 

7 	Soudabi K C P, aged 29iyears, D/o Attakoya, 
Kudambattu, heiiyapura House, Andrott 

18 Mohammed Kaim, ge443 years, S/o. Sayed Mohammed, 
Pappet House, ndott 

1 9 	Kareern, aged 28 ye ai s, /o Koyammakoya, 
Aliyathara House, Adijott 	 Applicants 

(By Advocate Sri KB Gangeh) 

Versus 

1 	1 he Administiator, 
Administration olthe I4nion Territory of Lakshadweep, 
Kaaiatti-682 555 

2 	Directoi ofPanç.hayats, 
I)epaitment of' Panchayats, 
Administration of the Union Territory of Lakshadweep, 
Kavaiatti - 82 555 

3 	\(illage (D)eep) Panchayat, Andrott Island, 
reprsntei by 1  its Eeutive Officer —682 554. Respondents 

(By Advocate Si i S' Radhakrishnan) 

48 6" 

X 37(J120j3 

1Aboobackei, aged 35 years, Sb Ukkas, 
Kunhibiyoda H.ôus, Kavaratti 

2 	Musthala, ad 1 36 year, S/o. Hamzath, 
l,J 1i1aI1apwij louse, Kavaratti 

I 

3 	 '7 yeas S/o. Koyamma, 
chjTat1fa 1Iols, Kavaratti 

4 	S, 1 hanee, ed 30 years, Dbo Khamar Khan, 
Sainabiyoda Hduse, tKavaratti 

:...:: 
5 	Ayshath, aged 36 years, D/o Hamzath, 

Keel akochaura HOusq, Kavaratti 

6 	Shamena ag 36 years, Dbo Ibnu Maja, 
Valiyali Hou, Kavaratti 

7 	Moiw'th, àd 36 ears, bi0 Hamzath, 
BadiFIpti, (avarati 

/ 



13 

8. 	Rmla 13ce.g.m aged 34 years, D/Q. Kasmi, 
Muthibiyoda I louse Kavaratti 

9 	Mujccb Rahman, agLd 38 years, S/o. Abdul Khadei, 
' Monapurakad House, Kavratti. 

(By Advocatc 'i i K B (jangesh) 

Versus 

'l'he Adminit:f.ir, 
Administt'a:tion 1 the Union Territory of Lakshadweep, 
Kavaratti-682 5:55 

1).ircctor oF Pnhayats, 
[).epärtmit:'oIT an1hay'.ats, 
Adminisitation 'Of the Union Ierritoiy of Lakshadwcep, 
Kavaiatti - 682555 

I)irectortefNdicand Health Stvices, 
Union Trti.t&i.Of 1.akhadweep, Iavarathi, 
Represented b us Dirètor - 682 555. 

Village (Dv:p)  Pnchayat, 
lavaratti 	represented by its 
Fxecutive (.)t1 	682 555. 

V.1 Ilage (Dwe.) Pnch•yat, 
AndronkimL, 1 i: sehted by it 
I xecutivc Olfcu - 682 554 

(By Advocate Si i 	Radhaki ishnan) 

49 	OA 171/2013 

I. 	P Nasecr, aged 5eâs, S/o IKunhikunhi, 
Pall icham I IousC, Kavai afli 

2 	P 1 Naseci, 1iged 32 yais, S/o 1-Iamzath, 
Puihiya iIla:m K'a:ràt.i. 

3 	P Ramla l3ccgum agLi 34 years, D/o Kunhi Koya, 
lovunicda I louse, Kavai atti 

4 	P V Ahoobadeci, aged 36 years, Sb Muthu Koya, 

Mem 

Applicants 

Respondents 



•U4- 

Shaiina 13c6i ages 24 year, D/o Au, 
l'hekk Mc1.1iiam 1aaatti. 

ro 	u l:dk l bi, 4gcd 43 	DIo Kojan, 

lkithiya II lam, Kavai atu 

7 
	

Abdul Razak, agd 28years, S/o Mullakoya, 

Sarahiyoda Huse, Kaaratti. 

(By Advocate: Sri K.B. (Jangesh) r 

Versus 

1 The AdministiTator, 
Adminitiation of the 

tf Iakiidweep, Kavaratti. 

2 	[)cpai Iment of Animal I lusbandiy, 
U nion Territ'diy:of Lakshadweep, Kavaratti 
represented yl its Director. 

Director of ,  Panchayats, 
I )cprinient of' Panchayats, 
Administration oithe 
Union lerritoi' of Lak.shadweep, 
K;2ivWatti, 

Y ii Igd ( l)vë.p:) Pancha'yat, 
kavaiatti Island lcplesLntcd by its 
l.dftv Qff'icé.r. 

(By Advocate Si i S Radhaki ihnan) 

50 0 A No 1J212(U3 

. 

Applicants 

Respondents 

App tic ant 

/itiiIl)f tile 14rtiion Territory 
of' I l hä* •p,1Kavarathi - 682 555. 

2. 	1'he I.)irectoi (S'eivices) 
AdninistratiOn of' the In ion Territory 



of Lakshadweep (Secretariat), 
Kavaratti 682 555. 

3. 	Department of Weights & Measurers 
Union Territory f Lakshadweep, 
Kavarathi - 682 555. 
Represented by its Director. 	 Respondents 

(By Advocate Mi'. S. Radhakrishnan) 

51. 0A37312013 

Abdul Saleem, aged 32 years, S/o.Nallakoya, 
Ummerthakkada House, Andrott. 

M.M. Mohammed Iqbal, aged 37 years, 
S/o Migdad, Meelad Manzil, Andrott. 	 Applicants 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administrator, 
Administratioii of the 
Union Territory of Lakshadweep, 
Kavaratti.-682555 

2. 	Director of Panchayats, 
Department of Panchayats, 
Administration of the 
Union Territory of Lakshadweep, 
Kavaratti,-682555 

Department of Science & Technology, 
Union Territory of Lakshadweep, Kavaratti 
represented by its Director.-682555 

Environment Warden, 
I)epartment of En''ironment & Forests, 
Andrott-682 554. 

Village (Dweep) Panchayat, 
Androth Island represented by its 
Executive OITicer-682 554. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 
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52. O.A No.. 38iOI2Q13 

Nasar P. Muhammed Na.sar 
Sb. Nallakoya, 
Puthiyath House, Androth Island 
Union Territory of I.akshadwep - 682 551. 	 Applicant 

(By Advocate Mr. E.C. Bineeh) 

Versus 

1 . 	The Administrator, 
Union Territory of Lakhadweep, 
Kavarathi Island 682 555. 

The Director (Services) 
Administration of the nion Territory 
of Lakshadweep (Secrtariat Establishment Section), 
Kavaratti Igland - 682 555. 

I)irector of Panchayats. 
1. in ion I'erritory of Lakshadweep 
Kavaratti Island 682 555. 

The Director 
Agricultural Depaitmit 
Union 'feiritory of Lakshadweep 
Kavaratti Island - 682 555. 

Plant Protection Officer 
Office ofthe Plant Protection Officer 
Androth; Union TrritOiy of 
Lakshadwep 682 57. 	 Respondents 

(By Advocate Mr. S. Radhakshnan) 

53. OA 3811201 3 

B. Saidali, S/o late Mohammed Koya 
Palliyachetta, Bandaym House, 
Agatti Island, Union erritory of Lakshadweep. 

K. Muhanmied Rafeek, aged 42 years, 
S/0 late Muthukoya, K.attampalli Poomada, 
Kalkkandiyôda House Agatti Island, 
Union T't'ôf Ikhadwe'ep.. 

K.G. Jartaluddin, Ad 40 years, 
S/o late Umniet, Mariyathoda Kandawargothi House, 
Agatti Island, Union Territory of Lakshadweep. 
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4. 	T.K. Sarmmbi, Aged 6 years, D/o late Kunhikoya 
Keelaillam Thekklapura House, Agatti Island, 
Union Territory of Lakshadweep. 	 Applicants 

(By Advocate: Sri N., Anilkumar) 

Versus 

1 . 

 

The Administrator, 
Union Territory of Lakshadweep, Kavaratti. 

The Chairperson, Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep. 

The Emplo'meni Officer, Kavaratti, 
Union Territory of Lakshadweep. 

The Directot of Panchayat, 
I)epartment of Panchayat, Kavaratti, 
Union Territory of Lakshadweep. 

The Executive Officer/Special Officer, 
Village ([)weep) Panchayat, Agatti Island, 
Union Territory of Lakshadweep. 

	

6, 	The I)eputy Collector/ASO, Agatti Island, 
Union Territory of Lakshadweep. 

	

7. 	The Social Welfare Inspector, 
Women & Chief Development Office, 
Agatti Island, 

Union Territory of Lakshadweep. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (R.l,3 to 7)) 

54. OA 384/2013 

lshaque A.C., aged 35, Sb. Junies T., 
Bus Helper, District Panchayat; Ki Itan, 
Residing at Arakkala Chetta House, 
Kiltan IsIand UT oiLakshadweep. 

	

2. 	Abdul RasakK.C., aged 37, 
Sb. Kasniikoya PP., Bus Driver, 
District Panchayat, Kiltan, 
Residing at Kanichetta 1-louse, 
Kiltan Island, UT of Lak.shadweep. 
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3. 	Noorulla S.M., aged 39, Sb. Late P.S. Kunhimon; 
Bus C!eaner,itrict Panchayat, Kiltan, 
Residing at Sife Manzil, .Kiltan Islaild, 
UT of Lakshdweep. 	 Applicants 

(By Advocate: Sri P.V. Mohanan) 

Versus 
1 . 	The Administrator, 

UT of Lakshadweep, 
Kavaratti-682 555. 

Director of Panchayat, 
Department of Panchayat, 
AdministratiOn of UT of Lakshadweep, 
Kavaratti 682 555. 

Chief Executive Officer, 
District Panchayat, Kavaratti - 682 555. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

55. OA 386/2013 

Jahathali P.P., aged 33 years, Sb. B.C. Uduman, 
Puthiyapura, Amini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

A. Ismail, agë.d 45 years, Sb. Eassa, Andrati Yoada, 
Amini Island,IUriion Teiritory of Lakshadweep, Pin —682 552. 

Khalid Unriin, aged 40 years, Sbo. Mohammed Puthumamachetta, 
Amini Island, Union Territory of Lakshadweep, Pin - 682 552. 

Moosa Peêchandam, aged 38 years Sb. Abdul Khader, 
Mannathachetta, Amini Island, Union Territory of Lakshadweep, 
Pin —682 552. 

Amanulla A.M, aged 33 years, S/o. Kunju Koorumel, 
Amini Island, Union Tertitory of Lakshadweep, 
Pin - 682 552. 

Khalid A.P., aged 35 years, S/o. Aliinohammed, Aliyachetta, 
Arnini Is1andttnion Territory of Lakshadweep, Pin —682 55. 

Jafeerulla P.C., aged 25 years, Sb. Kidave Naduvatta Chetta, 
Amini Island, Union Territory of Lakshadweep, Pin —682 552. 
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Abdul SalaiiA., aged 38 years, Sb. Khadr Thottanada, 
Arninipura, Aiini Island, Union Territory of Lakshadweep, 
Pin 682 552:. 

Noorul Hassh K.K., aged 38 years, S/O. Abu.sala Kochu Kannada, 
Kal lakakkat, Amini I slnd, Union 1,erritory of Lakshadweep, 
Pin —682 552. 

Jalal B.M., aged 31 years, Sb. Khader T., Bahija N1anzil, 
Thattanoda, Amini Island, Union Territory of Lakshadweep, 
Pin-682552. 

Najeeb A., a.ed 31, S/O.  Kidavu T.C., 
Ayeshera, Amini 11a.nd, Union Territory of 
Lakshadweep, Pin - 682 552. 

Nafeesath U. aged 35 years, D/o. Eassa Kotta.ppura, 
Unnam, Amini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 	 Applicants. 

(By Advocate: Sri Shira.z Bhava V.S.) 

Versus  

The Union Territory of Lakshadweep, 
Kavarathi - 682 555, 
represented by its Ad.ninisUrator. 

The Director of Panchayaths, 
I)epartment of Panhayaths, 
Administration of the Union Territory of Lakshadweep, 
Kavarathi —682 555. 

The District Panchayath, Arnini, rep. by its Executive Officer, 
Amini Island, Union Territory of Lakshadwee'p, Pin —682 555. 

The Village (Dweep) Panchayath, Amini Island, 
Union Territory ofLakshadweep,Piri - 682 555, 
Represented by its Executive Officet. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

56. 0A388/2013 :  

P.P. Amanulla aged 38 years, Sb. Sayed 
Mohammed P.K., Puthiya Pandaram, Kiltan. 

Mubaraka anU, aged 27 years, D/o. Ibrahirn, 
C. Lavanakkal House, Andrott. 
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3. 	K. Sajeedkhan, aged 26 years, Sb. Cheriyakoya, 
Kunnel 1-louse, Amini. 	 Applicants 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administitot, 
Administratiori of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

Director of Panchayats, Department of Panchayats, 
Administratioi of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

I)epartment of Animal Husbandry, Administration of the 
Union l'crritory of Lakshadweep, Kavaratti, represented by its 
Director— 68.2.555. 

Assistant Settlement Officer, 
Amini Island 682 554. 

Village (I)wep) Panchayat, 
Kiltan 1slandtepresented by its Executive Officer-682 552. 

Village ([)weep) Panchayat, 
Andrott Island, represented by its Executive Officer-682 553. 

Village (I)wep) Pa.ihayat, Amini Island, 
represented by its Executive Officer— 682 554. 	Respondents 

(By Advocate: Sri S. Radhrakrishnan) 

57. OA 390/20.13 

I. 	C.N. Abdul Uakeein, aged 38 years., Sb. Koya, 
Cheriyannallal House, Kalpeni. 

K.I. Cheriyalcoya K.C., aged 48 yeats, Sb. Pookoya, 
Karupathai ham I-louse, Kalpeni. 

K.K.Sadique.Ali, aged 44 years, S/o. Mohammed C.P., 
Konhankakkada House,Kalpeni. 

C.N. I-labusa:bi, aged 50 years, I)bo. At'takoya, 
Cheriyannallà1 House, Kalpeni. 

1-lameedabi, aged 4.1 years, Dbo. Ramalan, 



Pakkath Flouse, Kalpeni. 

A.T. Sheemabi, 42 years, D/o. Hamzakoya, 
AtIanam Thqttam House, Kalpeni. 

A.K. Muthubi, aged 53 years, D/o. Cheriyakoya, 
Alikakkada HOuse, Kalpeni. 

K.K. Habusabi, aged 42years, DIo. Sayed Mohammed Koya, 
Kandamkalam House, Kalpeni. 

l3ambathi, aged 43 years, D/o. Ahamtned P., 
Chadachiyoda House, Kalpeni. 

Abdul Saleem M., aged 34 years, Sb. Mohammed A.K., 
Manjiyanam i-Iouse,Kalpeni. 

Nseerna M.P., aged 33 years, DIo. Mohammed K.P., 
Mayamkakkpura House, Kalpeni. 

Hurnairath P. aged 42 years, DIo. Sayed, 
Poodiyath 1-Ioue, Kalpeni. 

C.O. i3alkees, aged 53 years, Dbo. YussafK.V., 
Chadachiyoda I-louse, Kalpeni. 

B. Abdurahirnan, aged 49 years, Sb. Muhmed M., 
Beerandhoda 1-louse, Kalpeni. 

K.C. Abdul Iaffar,aged 38 years, Sb. Aboobacker, 
Kuttiyachada 1-louSe, Kalpeni. 

M. Anwar,agëd 37 years, Sbo M.P. Khader, 
Maral 1-Iouse Kalpeni. 

M.P.-Hajira, aged 36 years, DIo. K.P. Mohammed, 
Mayamkakkepurä I-louse, Kalpeni. 

C.G. Naseema F3eegu, aged 36 years, D/o. Hamzakoya M.K., 
Cheriyachaiian Gath House, Kalpeni. 

K.K. Attakoya, aged 59 years, Sb. Ahamed Kunji Koya, 
Kandarnkalarn House, Kalpeni. 

Thangakoya,aged 33 years, Sb. Chariyakoya E., 
Koliyala Hose, Kavaratti. 

1-lussain AU, aged 35 years, Sb. Nallakoya, 
Chettipura House, Kavaratti. 



Jaffer, aged *: years, SI Hasan T.P., 
Kaladi l-1ouseKavaratti. 

Basheer, aged 36 years, Sb. Mohammed P., 
Kunniname! House, Kavaratti. 

Amina, aged 42 years, D/o. Aboobacket, 
Thekiapura 1-louse, Kavaratti. 

Kadisha, aged 55 years, D/o. Aboobacker, 
Kunninaitiel House, Kavaratti. 

Rahmath, aged 38 'ea.rs, DIo. Mohammed P.V., 
Alachaoppada House, Kavaratti. 

Raziyabi, agd 33 years, Dbo. Mi, 
Kunnumpurarn I-louse, Kavaratti. 

Sharnshadbeegum, aged 31 years, D/o. Kuttiyammed, 
Kunnam House, Kavaratti. 

Jameela, aged 37 years, Dbo. Kunhikoya, 
Fathirna Manzil, Kavaratti. 

Lilar, aged 28 years, S/o. Ahamed A.P., 
Kadapuratha!1arn, Kavaratti. 

Noorul Ameeh, aged 33 years, Sb. Sayed Buhari, 
Palalam 1-louse, Kavaratti. 

Abdul Rasheed, aged 23 years, Sb. Hasainar, 
Umbiyapura House, Kavaratti. 

Hussain B., aged 43 years, Sb. Kunhi Kunhi P., 
Biranthoda House, Kavaratti. 

Mohammedali T.P., aged 35 years, 
S/o. Aboobker K.K., Thekkilapura House, Kavaratti. 

Sajid Khan, aged 39 years, SI Sayed Koya, 
Edanilarn HoL:se, Kavaratti. 

Jassin C., aged 33 years, Sb. Ali K.P., 
Chonarn I-louse, Kavaratti. 

Mohammed Rail, aged 37 years, Sb. 1-lamzath Haji A.P., 
Molokepura I-louse, Kavaratti. 



Mohammed Shaffee P.A., aged 35 years, Sb. Kuji Seedi Koya, 

Puthiya Alikóm, Amini. 

Abdul Raheern, aged 34 years, Sb. Abdu Rahirnan, 
Aynepura HOiiise, Kavaratti. 

Mushin, aged;39 years, Sb. Nallakoya, 
Kuttithayapu House, Kavaratti. 

AkbarT.•P., aged 33 years, Sb. Kidave K., 
Tharammakeura 1-louse, Kavaratti. 

Faizel 1-lussaiti, aged 37 years, Sb. Shahul Hameed, 
Palamlçakkada 1-louse, Kavaratti. 

. Najumudeen P., aged 36 years, Sb. Shamsul Noor, 
Pallicäham 1-louse, Kavaratti. 

Shihab, aged 35 yeaPs, Sb. Kunhimoideen, Mullapura House, 
Kávaratti. 

Aman, aged 37 years, Sb. Aboobacker, Kaladi House, 
Kavaratti. 

Raheem A., ded 30 years, Sb. Khader, Agam House, 
Kavaratti. 

Firozkhan, ad 27 years, Sb. Sayed Poo, 
Ullikanapur House, Kavaratti. 

Abdul Hashirn M.I., aged 33 years, Sb. Attakoya, 
Mukriya 111am House, Kavaratti. 

Kadish, aged 44 years, D/o. Ukkas, 
Umbiypura House, Kavaratti. 

	

50 	C P Abdul Razak., aged 42 yeals, S/a Mohammed, 
Charnaathaira House, Kavaratti. 

K. Abd1 Rashedu, aged 42 years, Sb. Hamzath, 
Kunhi1iyodaJ1ouse, Kavaratti. 

C.P. Raheem, aged 31 years, Sb. Haineed, 
Chandipura 1-louse, Kavaratti. 

M.T.P. Habeeb tahman, aged 43 years, S/a. Khalid, 
Melathiruvathapura House, Kavaratti. 



Moominath, aged 37 years, DIo. Kidav, 
Neliyarnpura House, Kavaratti. 

1-lalima, aged 35 years, D/o. Koyarnma, 
Tha1eekepuraHouse, Kavaratti. 

Sayed AbduiRaheem,  aged 46 years, Sb. Haji Sayed Shaikoya, 
Ummarmanodda House, Kavaratti. 

Abdul Reheem, aged 30 yars, Sb. Harnzath, 
Mannayapura House, Kaváratti. 

Mullabi U.P., aged 38 years, Dbo. Hamzath, 
IJilkanapura House, Kavaratti. 

Sayed Abdul Jaleel, aged 39, Sb. Aboobacker, 
Puthiya Kunnàrnkalarn, Kvaratti. 

Muhsin, aged 38 years, Sb. Koyamma, 
Kunnumpura House, Kavaratti. 

Seethi Koya, aged  39 year, Sb. Cheriyakoya, 
Edanilam House, Kavaratti. 

Mariyorniiabi, aged 36 years, D/o. Mohammed, 
Kattikularn House, Kavaratti. 

Mohammed Shafi, aged 33 years, Sb. Ahammed Haji, 
Pakichipura Ho.ise, Kavaratti. 

Mube.ena, aged 23 years, Ibo. Sayed Poo, 
Ne1iyáiipuraHouse, Kavaratti. 

Salma, aged 22 years, D/o. Cheriyakoya, 
Vadaki:1.a pura House, Kavaratti. 

Muhanedgd 32 years, Sb. Attakoya, 
Vadk ilapura, Kavaratti. 

Sairahanu P.E-., aged 31 years, D/o. Sayed Shaik Koya, 
Madal House, Amini. 

Mohammed Ali P.M;, aged1  27 years, Sb. Harnza, 
PuthiyaManzi1, Amini. 

Cherikyâ;agd 41 yars, Sb. Abdul Khader, 
Pandáni Hoise, Amini. 
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Cheriyakoya M.C., aged 32 years, Sb. Harneed, 
Melachetaa House,Kadrnath 

Shafee V.P., aged 39 years, Sb. Ismail, 
Vadakkilapura 1-louse, Kadmath. 

Fazeerali N.M., aged 25 years, Sb. Kahalid, 
Noor Maha!, Kadmath. 

Shahul Harneed, a.ged 21 years, Sb. Ibrahim, 
Mel achetta 1-louse, Kadrnath. 

Najmudeen P.N., aged 28 years, 
Sb. Cheriyakoya, Puthiyathanoda House, Kadmath. 

Mohammed Iqubal, aged 46 years, Sb. Khader, 
Attalada Hoi.ise,Androth. 

Muthubi A.K., aged 42 years, Dbo. Muthukoya, 
Appurakkat House, Androth. 

Hajarommabi E.K., aged 40 years, Dbo. Shikoya, 
Edayakkal House, Androth. 

Badarudheen Koya A..B., aged 38 years, Sb. P.S.J. Thangal, 
Aliyathammada Bithathabiyyapuram House, Androth. 

Asmabi, aged 38 years, Dbo, Koyamma A., 
Mayyampokkada House, Androth. 

Shahnaz Beegum C.?., aged 36 years, Dbo. Nallakoya, 
Chattapokkada I-louse, Androth. 

Fathirnath Suhara, aged 38 years, Dbo. Koyamma, 
Bappathiyoda House, Androth. 

Nusaiba A, aged 45 years, l)bo. YousafM.P., 
Achammada Hous'e Androth. 

Khaulath L., aged 38 years, Dbo. Nallakoy4 T., 
Lavan&dal House s  Androth. 

BaihaT., aged 37 years, Dbo. Pookunhikoya, 
Thailath 1-louse, Androth. 

Raharnth P., aged 42 years, Dbo. Koya Kiadve, 
Pathada 1-luse, Añdroth. 



NaseerBa•n M.K., aged 40 years, D/o. Kunhi Koya, 
Moo1aki 1-16use,Androth. 

Kadeeshommabi L., aged 40 years, DIo. Seethi M., 
Lavanákkal House, Androth. 

Saroimflabi T., aged 43 years, DIo. Aboobacker, 
ThacheryHoise, Androth. 

Mullapoo M.K., aged 39 years, D/o. Koya, 
Maidandurakatt I-louse, Androth. 

Hafeera L., aged 39 years, D/o. Koyamma K.P., 
Lavanak.kal House, Androth. 

Aysurnrnabi T., aged 45 years, D/o. Muthukoya K.P., 
Thachery I-Ioiise, Androth. 

Habeebath A, aged 42 years, D/o. Muthukoya K.K., 
Ayinarnmada House, Androth. 

Muthubi P.M., aged 42 yeas, DIo. Yakoob, 
Puthammadam House, Androth. 

Ramlath Beegum, aged 42 years, D/o. Sherukunhi, 
Kunnel House, Androth. 

Hameedath M., aged 43 years, D/o. Siddiqu M.K., 
Makket House, Androth. 

SafiyàTi M., aged 39 years, DIo. Nallakoya M., 

Mathit11ouë, Androth. 

Rahil M., agd 39 years, DIo. Nallakoya, 
Mathil House, Androth. 

1-Iussaih P.P., aged 45 years, S/o. Aboo Sala, 
Poovinapura House, Androth. 

Attakoya, agd 56 years, Sb. Asainar K., 
Attalada House, Androth. 

Hus•ai.i,E.K., aged 48 years, Sb. Seethikoya, 
Edaya1 House, Androth. 

Sayeeds/Iohãmmd Koya L., aged 54 years, Sb. Kader P., 
Lavanka1 Hlouse, Androth. 



Hussän K., aged 50 years, Sb. Sayeed Bhkari T.M, 
Kunnashada tlouse, Androth 

Ismail, aged 40 years, S/o. Lava Burhikage Moosa, 
Kunnunangeflouse, A.ndroth. 

Subaidabi, aged 37 years, DIo. K.K. Sayedmohammed, 
PathadaHcue, Androth. 

Pookunhi, aged 31 years, Sb. Saye Mohammed, 
Keechelam House, Androth. 

M.P. Mohammd 1-lussain, aged 35 years, 
Sb. Kidave, Moodainpura House, Androth. 

(By Advocatè:Sri KJ3. Gangesh) 

Versus 

Applicants 

The Adminisltrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

Director of Panchayats, Department of Panchayats, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

D irecr, Department of Labour and Employment, 
Admiriitrati9n of the Union Territory of Lakshadweep, 
Kavarátti - 682 555. 

Depaitment of Education, Administration of the Union Territory 
of LakshadWee, Kavaratti, represented by its Director —682 555. 

Department Of Agriculture, Administration of the Union Territory of 
Lakshadwee, Kavaratti, represented by its Director - 682 555. 

1)epaitnicmt of Women and Child Development, 
Admtration of the Union Teriitory of Lakshadweep, 
Kavarath, iepresented by its Director - 682 555 

7 	Department of Fisheiies, Administration of the Union Territory of 
Lakshddweep, Kavaratti, iepresented by its Director - 682 555 

8. 	Deprtpent of Animal Husbandry, Administration of the Union 
Tërritby of Lakshadweep, Kavaratti, 
represented by its Director-6825 55. 



9 	Lakshadweep Khadi and Village Industries Board, 
Kavaratti, represented by its Chairman - 682 555 

Revenue SuI Divisional Officer, Kavaratti Island - 682 555 

Sub Diviioria1 Officer; Amini Island - 682 554. 

12 	AssistanrEnineer, LPWD Sub Division, Andrott Island-682 553 

13 	1. akshadv'ecp Disti ict Panchayat, District Panchayat (HQ), 
Kavarani, 

represented by its Chief Executive Officer– 682 555. 

Village (wep) Panchayat, Ka1peti island, represented by its 
Executk'e Officet - 682 55 1. 

Village (Dweep) Panchayat, Kavaratti Island, represented by its 
Executive Officer– 682 555, 

Village (Dweep) Panchayat, Amini Island, 
represented by it.s Executive Officer - 682 554. 

Village D\ep)  Panchayat, 
Kadañia Islã:nd, represented by its 
Executive Officei - 682 553 

Village :Dweep) Panchayat, 
Androth:'Is land, represented by its 
Executive Officer - 682 552. 	 Respondents 

[By Advocate:Sri S. Radhakrishnan (R1-8 & 10-18)]. 

58. ()A 392/2013 

1. 	I lussain, Sb Aboosala, 
Sai am,appada (Konchukakada) House, 
Agath,resnt1y working as Cleaner, 
RGS I-1piti, Agatti 

2 	Shukoor, S/j late Kidave, 
Paknirnu'panda I-louse, Agathi, 
Presently wqrking as Cleaner, 
RGS Hopita:l, Agatti. 

3. 	Lathed, :S1At1àkoya, 
lKalka.n4lsiyoda House, Agathi, 
Piesently working as Cleaner, 
RGS Hospital, Agatti 

r 



 1-lameedath, D/o Koyassan, 
Aynepara House, Agathi, 
Presently working as Cleaner, 
RGSHospitaJ,Agatti. 

 Subaida D/øMohanied, 
Kulalioda House, Agathi, 
Presenhiy wotking as Cleaner, 
RGS Hospital,Agatti. 

 Hajara, DIo late Hyder, 
Beepapada House, Agathi, 
Presently working as Cleaner, 
RGS I-Iospital,Agatti. 

 Sheemabi, D/o late Shamsuddeen, 
Beepapada House, Agathi, 
Presently w&king as Cleaner, 
RGS 1-lospital, Agtti. 

 Abida,D/o Hameed, 
Makkiyachoda House, Agathi, 
Presetitly wdrking as Cleaner, 
RGS.Hospital, Agatti. 

 Sulaikla, D/o Moharned, 
Koylam House, Agathi, 
Presently working as Cleaner, 
RGS Hospital, Agatti. 

 Sulaimãn, S/61  Harnza, 
Kalanithi)'oda 1-louse, Agathi, 
Prebi4lyworkingas Cleaner, 
RGS 14ospital, Agtti. 

11 . Mahamod,S/o Koyassan, 
Amperpally House, Agathi, 
Presently working as Cleaner, 
RGS Hospital, Agatti. 

12. Saifulla, S/o.  Abdurahirnan, 
Mariyathoda House, Agathi, 
Presently working as Cleaner, 
RGS Hspital, Agatti. 

13. AbUrma'n, S/o late Harnza, 
M1I 	Hquse, Agathi, 
P rese mn 1i w fki ngas Dhobi, 
RGSHpitaI, Agatti. 



- 

. 

ii 

	

14. 	Abdulk.aderS/o Ummer, 
B1dIk House, Agathi, 
P1esr1cØi(ing as Dhobi, 
RGS i41f1'Agatti. 

	

15. 	Abdulla, S/o(halid, 
Kandavar Gqthi House, Agathi, 
Presently woking as Cleaner, 
RGS Hospital, Agatti. 

(By Advocate: Sri 1. Rarnadas) 

Versus 

Applicants 

 

 

3' 

The Administator, 
Union l ci ritory of Lakshadweep, 
lvâttL-68255 5  

1 

1 he Chait pet son, 
Villag (Dweep) Panchayat, 
Agatti Jsland Union Territoiy of Lakshadweep 682553 

Thë.M1:dicalQfficer in charge, 
Cornrpunity Health Centre, Agatti Island, 
Unioi Tei ritory of I akshadweep 682553 

(By Advocate Si' Radhaishnan (R1&3)) 

Respondents 

• ••" 

o • o1 

J .f Cpi aged 44 .  years, 
Sb SiaJ:Clijlireyarnrnakada House, 
Kadanat Skilled Labourer, 
Oifie o'thç. Assistant Engineer Electrical, 
Eectrial 'Sub Division, Kadamat. 

K.P. Jalãluddeen, aged 41 years, 
S/a Hairiëed 1S' adkinachetta.Kattipura House, 
'Skill'd,;abd'urer, 
Offlce4It 	Assistant Engineer Electrical, 
E1 ctrià1 i b Division, Kadarnat. 

3. 	K.P.,:aged3 1 years,. Sb. late Nallakoya 
Kunlip?ida'b House, Kadarnat, Skilled Labourer, 
Ofthssistant Engineer Electrical, 
Elec3ri11 iiI Division, Kadarnat. 

4. 'B.M. Aadu11a, aged 42 years, So Hameed Melachetta, 

59. 

2 
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13 in i v'ontma House, Kadamat, Skilled Labourer, 
Offlcc dfthê Assistant Engineer Electrical, 
Electnic&l SUbDivision, Kadarnat. 

5. 	K.l?.Kdnhik6)a,aged 41 years, S/o late Hassainar, 
Keeiaëlerr' House, Kadamat, Ski lied Labourer, 
Office bfthe Assistant Enginer, Electrical, 
Elebtrical Srib.Division, Kadarnat, 	 Applicants 

(By Advocate: Sri. R. Sreeraj) 

1. 	The Administrator, 
UnionTernitory of Lakshadweep, 
Kavaratt i -682.555. 

2. 	The Director.bf Panchayat, 
Department. ôfPanchayat, 
Administration of Union Territory of Lakshadwecp, 
Kavaratti- 682 555. 

3. 	The Chief Executive Officer, District Panchayat, 
Kadamat-682 556. 

4. 	The AsistantEngineer, Electrical, 
Electrioal Sub Division, Kadamat-682 556. 

5 	Ti h Chairpei son, 
VIUagL Tiep Panchayat Kadamat 682 556 

(By AdvocácSri S. Radhaishnan(Rl -4)) 

60. 	OA 3941.2013. 

U.P. Jana1, /Q CO. Koyamma, aged 39 years 
worli.g aS.killed Labourer, 
Animal :i_Iuandj.y  Unit, 
Union ];4 rito!y of Lakshadweep, Kalpeni-682 557 
andràsdwg t Umprampappada House, 
Ka1piis! u-682 557. 

S/o late M.K. Harnzakóya, aged 43 years 
worl<'ias 6 lled Labourer, 
AnimaF. :H!.sbndry Unit, 
UnioTcrritdiy of Lakshadweep, Kalpeni-682 557 
and isiding at Thithiyapada House, 
Kalpeni Islard-682 557. 

M. Hyder, S/o late M.K. Yousef, aged 43 years 
workirg..as Casual Labourer, 



• 	 . 	. 	•- 

InMV 

Animal Husbandiy Unit, 
Union I eirito.iy of Lakshadweep, Kalpeni-682 557 
and residi:n:tManchiyanam.House, 
Kalpeni Islarid-682 557 

K.O. Mharnied IbnuJaffer, S/o K.P. Sayed, aged 44 
years, yvdkirjg as casual Labourer, 
Ania11isbandry Unit, 
Uni Orl 	ritiy of Lakshadweep, Kalpeni-682 557 
and i- sidingt Kakatchiyoda House, 
Kalpeni Island-682 557. 

M.K. Naseer,..S/o P.Cheriyakoya, aged 33 years 
working as casual Labourer, 
Anithal l-iusbandry Unit, 
Union TerritOiy of Lakshadweep, Kalpeni-682 557 
and .residing.t. Malmi:kakkada House, . 
Kalpeni 1s1and.682 557. 

M. Kaläm, S/oM.C. Muthukoya, aged 34 years 
woi king as Caual Labourer, 
Animal I-lusbindiy Unit, 
UnionTen itoiy of Lakshadweep, Kalpeni-682 557 
an.i lii ht Maral House, 
Kalperu Isld-682 557 

7 	K K 1\4ohanmed Rafeeque, S/o V K Kojankoya, aged 45 
yeais, woLking as Casual Labourer, 

Animal..J-Iub.andry Unit, 
Union Terftry..of Lakshadweep, Kalpeni-682 557 
and, residing at Kandarnkalam House, 
Kalpeni lsland-682 557 

.......... 
8 	M ui1thia, S/0 late M C Ahrnedkunji, aged 47 years 

workin a 	asual Labourei, 
Animal I-Iiisbandiy Unit, 

lçt :'v;: 

Union j'eritoiy of Lakshadweep, Kalpeni-682 557 
and s1d,ngt  Maial House, Kalpeni Island-682 557 

K.O.. 14bdul Salam, S/o P. Assainar, aged 39 years 
working as Casual Labourei, 
Ahimal Husbaiidry Unit, 
UniOn .Territ' of Lakshadweep, Kalpeni-682 557 
and, resid,ing.àtKakatchiyoda House, 
Ka!pénil'larid682 .557. 

P.1..N4t;i.thafa;Sbo late Savedmuhammeclkov2 

ar,working 
hijinffl 	is.lpdry Unit, 	• . 	• 	.. 
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I 	Union Territory of Lakshadweep, Kalpeni-682 557 
and residing at Pokkarappada House, 
Kalpeni Island-682 557. 	 Applicants 

(By Advote, Sri NUnnikrishnan) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti -682555 

The Director of Panchayat, 
Department of Panchayat, 
Union TerritOry of Lakshadweep, 
Kavaraiti,-682555 

	

3 	The Chief Executive Officer, District Panchayat, 
Union T erritory of Lakshadweep, 
Kavaratti ,-682555 

	

4 	1 he Veteiinay Assistant Surgeon, 
Village Dweep Panchayat, 
Kalpeni-682 557 . 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

61. 0A395/2013 

Saiiul Abid, S/o Yusuf, aged 40 years, 
Cheiiartiiial1ala I-louse, Kadamat, 
l-1eipei' D tict Panchayat, Kadamat. 

Abul Shukoor, S/o Sayed Au, aged 41 years, 
Ukkayachetta I-louse, Kadamat, 
Bus Driver, District Panchayat, Kadamat. 

M. Khalid, Sb Nadeer, aged 43 years, 
Mad urakam I-louse, Kadarnat, 
1-lelper, District Panchayt, Kadamat. 

Ayoobkhan, 'S./o Kunhikoya, aged 37 years, 
Keertii Mahal I-louse, Kadarriat, 
I-1e1pe bistrict Panchayat, Kadamat. 

(By Adv:ri R.. Sreeraj) 

Versus 

Applicants 



- 

114-1 
	

. 

The dn isrtor, 
UntortjiitOiy of I akshadweep, 
Ka48555 

The Dirëtorbf Pan chayat, 
Deparmnt of Panchayat, 
AdministratiOn of Union Territory of Lakshadweep, 
Kavaratti-682555 

The Chief Executiv.e Officer, District Panchayat, 
Kavaratti-6825 55. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

62. OA 400/3 

I 	P P Suaj, aged 44 yeais, S/o M. Subair, 
PutbiyP.at.aam House, Agatti Island, 
Union Icrl  iy of Lakshadweep. 

2. 	Nouha.Aliged: 32  years, Sb U. Sabjan, 
Kee!aSarama Pada House, Agatti Island, 
Union ThlTitry of Lakshadweep. 

M.I. Abdul Naser, aged. 28 years, S/o M. AbdulRahirnan, 

Me1fl.1 0 rn l:Iouse, Agatti Island, 
ib'erritory of Lakshadweep. 

.T.:TKhlid; aged 30 years, S/o Kidave, 
MIatlthmHouse, Agatti Island, 

1

.

Union.! 1er ry of Lakshadweep. 

K.C. Abdul.Shukoor, aged 38 years, S/o Kasmi, 
Kariyamachetta I-louse, Agatti Island, 
Union .....erritOry of Lakshadweep. 

M.P. Ni.aniiddin, aged 27 years, SboM., Abusala, 
Melapuia ldouse, Agatti Island, 
Union Tçtry of Lak,shadweep. 

(By Adv4pt$ri . Anilkumar) 

Versus 

'Fh Adninisrator, 
Union 'reri'itOry of Lakshadweep, 
Kavaratti.-68255 1 

The Chairpcison, 

Applicants 

3 



Village (Dweep) Panchayat, 
Agatti Island, Union Territory of LalKshadweep 682553 

3. 	The Employment Officer, Kavaratti, 
Union Territory of Uakshadweep-68251 

4, 	The Director of Panchayat, 
Department of Panchayat, Kvaratti, 
Union Territory of Lakshadweep-68255 1. 

The Chief Executive Officer/Special Officer, 
Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep-682553. 

The Deputy Collectoi'/ASO, 
Agattilsiand, UniOnTerritory of Lakshadweep-682553. 

(By Advocate: Sri S. Radhakrishnan) 

63. OA404/2013 

NadirshaN,P., S/o Nallakoya P.V., 
aged 31 years, Nenampappacia (I-louse), Kalpeni Island. 
Union Territory of Lakshadweep, 
Working as Casual Labourer in the 
Departinent of Science & Technology- Kalpeni Dweep. 

Affefudheen A.K., 
5/0 Cherikoya K, aged 30 years, 
Akkara (I-louse), Kalpeni Island: 
Union; Territory of Lakshadweep, 
Working as Casual Labourer in the 
Department of Science & Technology- 
Kalpeni Dweep. 	 Applicants 

(By Advocate: Sri Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 

1 . 	The Administrator, 
Union Territory of Lakshadweep, Kalpeni. 

2. 	The Chairperson, 
Village (Dweep) Panchayat, Kalpeni. 

The Director of Panchayat, 
Department of Panchayath, Kavaratti-6825 55. 



to 

4. 	The Director, 
Department of Science & Technology 
Kalpeni. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (RI ,3 & 4)) 

64. OA 406/2013 

M.P. Shihabudheen, aged 30 years, 
S/o E.C. Mohammed Au, 
Skilled Labourer, Ani,mal Husbandry Unit, Kiltan, 
Residing at Malayampura, Kiltan Island. 	 Applicant 

(By Advocate: Sri P.V. Mohanan) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti.-682555 

Director of Panchayat, 
Department of Panchayat, 
Administration of Union Territory of Lakshadweep, 
Kavaratti-682555. 

The Veterinary Assistant Surgeon, 
Office of the Veterinary Assistant Surgeon, 
(Animal 1-lusbandry Unit), 
Kiltan Island, Lakshadweep-682 557. 

The Chairperson, 
Village (Dweep) Panchayat, 
Kiltan-682 557. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (RI-3)) 

65. 0A413/2013 

AsifAjnad,, S/o Bader, aged 26 years, 
Pathummathoda (House), Kiltan Island, 
U.T. of Lakshadweep, Working as 
Homeopathic Attender in Homeopathic Unit 
Kiltann Dwcep. 	 Applicant 

(By Advocate: Mr. Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 



S7. 

The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti-682555. 

The Chairperson, 
Village (Dweep) Panchayat, Kiltan. 

I)irector of Panchayat, 
Department of Panchayath, Kavaratti-682555. 

Mission Director, 
National Rural Health Mission, Kavaratti-682555. 

Medical Officer in Charge, 
Primary Health Centre, Kiltan Island. 

(By Advocate: Sri S. Radhakrishnan (Ri, 3 to 5)) 

66. 0A423/2013 

Abdul Kareem C., aged 42 years, S/o Subair P.P., 
Chonam House, Agatti. 

Ubaid V., aged 35 years, S/o Bamban, 
Valiya 111am, Agatti. 

Mohammed M., aged 40 years, S/o Basha A.P., 
Moothammada House, Agatti. 

Hafsath M., aged 46 years, Dbo Ummer, 
Moothammada House, Agatti. 

Maviya U., aged 48 years, S/o Ahamed, 
Uriyoda House, Agatti. 

Umilla T.P., aged 54 years, Dbo Khader, 
Thekkilappura House, Agatti. 

Ummer C.K., aged 54 years, S/o A!ifT.P., 
Chekkakkal House, Agatti. 

Aboobacker P.I., agd 31 years, S/o Koyassan, 
Puihukotta House, Agatti. 

Mohammed T.P., aged 39 years,S/o Hamza, 
Thoppumpadi House, Agatti. 

Respondents 



10. 	Saromma M., aged 39 years, D/o Hamza, 
Mariyathoda House, Agatti. 

II 	Ashraf A.K., aged 42 years, S/o Ahamed M., 
Achan Kuttiyoda House, Agatti. 

Abdul kazzak R;, aged 33 years, S/o Hamza U., 
Roullammada 1-louse, Agatti. 

Shaflabi PP., aged 36 years, D/o Hamza K., 
Puthiyapura House, Agatti. 	 Applicants 

(By Advocate: Mr, K.B. Gangesh) 

Versus 

'I'he Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaraiti-682555. 

Director of Panchayats, 
Department of Pancha'ats, 
Administration of the Union Territory of Lakshadweep, 
K avara it 1-682555. 

Director of Education, 
Directorate of Education, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682555. 

\li!lage (Dweep) Panchayat, 
Agatti Island represented by 
is Excecutive Officer-682554. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan ) 

67. 	()A 444//2013 

Aboosalih, S/o Rasheed Koya, 
Padalapura, Kiltan Island. 
Union Territory of takshadweep, Pin-682558. 	 Applicant 

(By Advocate: Sri Shabu.Sreedharan) 	. 

Versus 

Union I'erritor•y of Lakshadweep represented 
by the Administr.tor, 	 - 
Kavaratti Island, Pin- 682555. 



 The Director of Panchayat, 
Unioli Territory of Lakshadweep, 
Kavaratti Island. Pin- 682555. 

 The Chairperson, 
Village (Dweep) Panchayat, 
Kiltan Island. 
Union lerritory of Lakshadweep, Pin-682558. 

 The Executive Officer, 
Village (Dweep) Panchayat, 
Kiltan Island. 
Union Territory of Lakshadweep, Pin-682558. 

 The Assistant Engineer, 
Electrical Sub Division, Kiltan Island. 
Union Territory of Lakshadweep 
Pin-682558. 

(By Advocate: Sri 	S. Radhakrishnan (RI, 2, 4& 5)) 

68. OA 453/2013 

I. Ramed K., S/o Abdul Rahrnan; aged 36 years, 
Keelazillam I-I) Kiltan. Island. 
Union Territory of Lakshdweep. 
Working as Casual labourer in 
Lakshadweep Building Development Board, Kiltan. 

 Saleem K., S/o BadarK, aged 28 years, 
Kuttukum (I-I) Kiltan Island, 
Union Territory of Laksliadweep. 
Work iig as Casual labourer in  
LakshEidweep Buildng Development Board, Kiltan. 

 l-lismirioor, S/o Mohammed, aged 38 years, 
Pakkiyoda (I-I) Kiltari Island., 
Union Territory of Lakshadweep. 
Working as Casual labourer in 
Lakshadweep Building Development Board, Kiltan. 

 Ponkutti, S/o Pookoya, aged 48 years, 
Surambiyoda (H) Kiltan Island, 
Union Territory of Lakshadweep. 
Work iñg as Casual Labourer in 
Lakshadweep Building [)evelopment Board, 
Kiltan 

Respondents 

Applicants 



00 

(By Advocate: Mr. Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 

I 	The Administrator, 
Union Territory of Lakshadweep. 

The Chairperson, 
Village (Dweep) Panchayat, Kiltan. 

Secretary, 
Lakshadweep Building Development Board, 
Kavaratti. 

Director of Panchayat, 
Department of Panchayat, Kavaratti. 	 Respondents 

(By Advocate: Mr. S. Radhakrishnan (RI, 3 to 4)) 

69. 	O.A No. 488/2013 

Salmath 
D/o. Sayed Koya 
Madapally I-louse 
Chetlat island. 	 Applicant 

(13y Advocate Mr. K.B. Gangesh) 

Versus 

The Administrator, 
Admintration of the Union Tern tory 
ofLakhadweep, Kavaratti —682 555. 

The [)irector (Services) 
Administration of the Union Territory 
of lakshad'veep (Secretariat), 
Kavaratti682 555. 

Department of Science and Technology 
Union Territory of Lakshadweep, 
Kavarathi - 682 555. 
Represented by its Director. 	 Respondents 

(13y AdvocatMr. S. Radhaknishnan) 

70. 	()A 492/2013 



K. Bushra Bdgurn, W/o Hakeern, 
Aged 27 year, Casual Labour, 
Office of the.V eterinary Assistant Surgeon, 
Animal l-1usbndry Unit, Amini. 
Lakshadweep-682 552. 	 Applicant 

(By Advocate: Sri V.B. Harinarayan) 

Versus 

Union of india rep. By 
the Administrator, 
Union Territory of Lakshadweep, 
Kavaratti Island, Pin-, 682555. 

The Dilector of Panchayat, 
Department of Panchayat, 
Unioniferritory of Lakshadweep, 
Kavarátti Island- Pin- 682555. 

The Veterinary Assistant Surgeon, 
Animal Husbandry Unit, Arnini. 
Union Territory of Lakshadweep-682 552. 

The Chairperson, 
\/illage (Dweep) Panchayat, 
Arnini, Lakshadweep -682552. 	 Respondents 

(By Advocate. : Sri S. Radhakrishnan (RI-3)) 

71. OA 49/2013 

Rahmath. Beegum Keelakunnikkarn, 
W/o. Mohammed BK, 
Data Entry Operator (MGNREGA), 
Sub-Divisional Office, 
Kadamat Island, 
Union Territory of Lakshadweep. 
kesiding at Keelakunnikkam House, 
Kadamat Island 
Union'l'erritory Of Lakshadweep, PIN - 682 556. 

Mohaiiirned Shafi Qraishi Malika, 
Sb. M. Sayedali, 
Data Entry Operator (MGNREGA) 
Village (Dweep) Panchayat Office (MGNREGA) 
Kadamath island, Union Territory of Lakshadweep, 
Residing at Malika I-louse, 
Kadamat Island, 



• 	 .• 	 .• 

H 
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Union Territory of Lakshadweep, PIN - 682 556 	Applicants 

(By Advocate Mrs. Sreedevi Kylasanath) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
(Department of Rural Development) 
Kavarath i. 

The District Programme Coordinator, 
MGNREGA, Kavarathi, 
Union Territory of Lakshadweep. 

The Programme Officer, 
National Rural Employment Guarantee Act, 
Office of the Programme Officer, 
National Kural Employment Guarantee Act, 
Kadamat, Union Territory 
of Lakshadweep. 	 Respondents 

(By Advocate Mr. S. ftadhakrishnan) 

72. 	OA 507/2003 

iViuthu Koya K 
CasualLabour, Street Light Maintenance 
Villag Dweep Panchayath, Amini Island 
Union Territory of Lakshadweep 
Permanent address Kunninarnel 1-louse 
Amini Island, Union Territory of Lakshadweep 
Pin - 682 552 	 Applicant 

(By Advocate: Mr.TCG Swamy) 

Versus 

1 he Adiinistiatoi 
Union .irritory of Lakshadweep 
LaksHdweep Administration 
Kavaratti.— 682 555 

The Executive Engineer 
(Department of Electricity) 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Secretary (Panchayats) 
(Directorate of Panchayats) 



1 . 05  

Administration of the Union Territory of Lakshadweep. 
Kavaratti - 682 555 

The Chairperson 
Village Dweep Panchayat 
Arnini Island, 
Union Territory of Lakshad weep - 682 552 

The Asistant Engineer (Ele) 
Electrical Sub Division 
Union Territory of Lakshadweep 
Amini Island - 682 552 
The Director 
(Directorate of Panchayats) 
Adrnin I stration of the Union Territory of Lakshadweep 
Kavaiatti - 682 555 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (Rl-3,5&6) 

73. 	O.A No. 509/2013 

I. 	Maleeha Beegurn K.C. 
D/o. Indeen Kandilath 
Kaval çhetta I-louse, Androth. 

Shahidä Beegurn K. 
D/o. l-Iamzakoya 
Kandlath 1-louse, Androth. 

Subaida M. 
D/o; Kidave U.K 
MakkeI I-louse, Androth. 

AyshaBegurn P.V.K 
D/o. y:oob P.K 
Puthiy.Fentarnveli Kad 
Androih 

Rahnmth Beegurn K. 
D/o. 1-lmzakoya P.Pk 
Kunhali House, Androth. 

Thahira L. 
D/o. Seethi Nallal 
Lavanakal House 
Androth. 

7, 	SubaidäA. 
D/o. Syed Mohainmed M. 



- 	 .---- 	 - 46 

Aliyathara 1-louse, Androth. 

Fathimathu Suhurabi P.V.K 

DIo. IVIajeed P.V.K 
Pentarnbeli Kad, Andioth 

Siyad K-han L. 
Sb. Kunhikoya A. (Late) 
Kandilath House, Androth. 

Raisa K. 
ID!. Baclarudheen Melechetta Mechery 
Kadiyammada 1-louse, Androth. 

1-laseena Beegum C.P.I 
1Db. Abdulla;M.P 
Chemmachery Puthiya 111am House 

Androth. 

	

12 	Habsabi .U.P 
D/o. Fâkarukdheen K. Cheriyadam 
Ummaffiabiyapura House, Androth. 	 Applicants 

(By Advocate: Mr. K.B. Gangesh) 

Versus 

The Administrator, 
Adrnini'tration oithe Union Territory 
of I.aks1iadweep, Kavarathi - 682 555. 

	

2 	Directol- 	of Indusuies 
Union :rritory of Lakshadweep 
Kavarithi, represented by the 
Director of industries - 682 555. 

	

3. 	Coir Supervisor 
Coir Production Centre, Androth - 682 557. 	Respondents 

(13)' Advocate: Mr. S. Radhaksishnan) 

74. OA 510/2013 

1-Iaseena-@ Haseenabi Therakkal 
1 hei akJai I-louse, Kadamath 
Data hf:y Operator 
\/illagèbweep Panchayath, Kadamath 	 Applicant 

(By Advocate: Mr.R.Sreeraj) 



r . 

Versus 

	

1 . 	The Administrator 
Union Territory of Lakshçiweep 
Kavaratti —682 555 

The Director of Panchayath 
Department of Panchayath 
Administration of t.Jtiion Territory of Lakshadweep 
Kavaratti - 682 555 

The Executive Officer, 
\/illage (Dweep) Panchayath 
Kadamat -- 682 556 

The Chairperson 
Village (Dweep) Panchayath 
Kadamat - 682 556 

The I)istrict Programme Coordinator 
MGNREGA, Kavaratti —682 555 

The Sub Divisional Officer and 
Programme Officer MGNREGA. 

Kadamat— 682 556 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (R1-3,5&6) 

75. OA 557/2013 

K.V.Naseer 
Kodavalappu House, Kilta 
Cook, Government Senior Secondary School 
Kiltan 

	

2. 	K.P.Dawood 
Kilappura 1-louse, Kiltan 
Peon, Government Senior Secondary School Applicants 
Kiltan 	 Applicants 

(By Advocate: Mr.R.Sreeraj) 

Versus 

	

• 	The Administrator 
Union Territory of' Lakshaweep 
Kavaiatti - 682 555 

	

2. 	The Director of Panchayatb 



S 
	 lot 

Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Executive Officer, 
Village (Dweep) Panchayath 
Kiltan - 682 558 

The Chairperson 
Village (Dweep) Panchayath 
Kiltan - 682 558 

The Principal 
Government Senior Secondary School 
Kiltan—.682 558 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (R1-3 & 5) 

76. OA 566/2013 

SaflyathS 
Cook, Government High School 
Kadamat Ii 
Residing at Pallarn, Kadamath Island 
Union Territory of Lakshadweep 

P.P.Ismail 
Cook, Government J.B.School 
Kadamath 
Residing at Kadarnath Island 

M.P.Attakoya 
Cook, Government J.B.School 
K ad amat h 
Residing at Kailiyammakada 
Kadamath Island 

K.K.Khalid 
Cook, Government J.B.School 
Kadamath 
Residing at Biriyommada 
Kadamath Island 

P.Amanulla 
Cook, Government J.B.School 
Kadamath 
Residing at Kunnumpura 
Kadamath Island 



Ummer PP.1 
Cook, Government J.B.School 
Kadamath 
Residing at Alikothapura 
Kadarnath Island 

HidayathullaP 
Cook, Government J.B.School 
Kadamath 
Residing at Kadamath Island 

.8. 	Muhammed Shafi P.P 
Cook, Government S.B.SchOol 
Kadamath 
Residing at Kadamath Islai'd 

Pookunhikoya P.P 
Watchman / Helper 
Government Jawaharlal Nehru Senior Secondary School 
Kadamath 
Residing at Puthiyapura 
Kadamath Island 

Abdu!lakoya B.M 
Watch and Ward 
Government J.B.School, Kadamath 
Residing at Biriyommada 
Kadamath Island 

iaferP 
Driver, Jawaharlal Nehru Senior Secondary .School 
Kadamath 
Residing at Pu.pathada 	ji 
Kadamath Island 	; 	 Applicants 

(By Advocate: Mr.P,V.Mohanan) 

Versus 

I. 	TheAdministrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

2. 	Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

3. 	The Head Master 



Government J B School 
Kadamath —682 556 

	

4. 	The Principal 
Jawaharlal Nehru Senior Secondary School 
Kadamath - 682 556 	 Respondents 

(By Advocate: lvIr.S.Radhakrishnan,) 

77. 0A567/2013 

Habeebulla P.M 
Puthiya Malika House, Kaamath 
Driver, Government Jawaharlal Nehru 
Senior Secondary School 
Kadamath Island 	 Applicant 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
U nion Territory of Lakshadweep 
Kavaratti - 682 555 

	

2. 	Director of Panchayath 
Depanment of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

3. 	The Principal 
Government Jawaharlal Nehru Senior Secondary School 
Kadamath Island 682 556 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

78. 	OA 580/2013 	 1 

I. 	Yacoob 
Kathathe Chetta I-louse, Kadmat. 

Vahida 
Marikilarn House, Kavaratti. 

1-labusa 
Alachapada, Kavaratti. 

Yacoob 
Kaladi 1-louse, Kavaratti. 

S 
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Muhamined Salih 
Aynepura House, Kavaratti. 

Fareeda Beegam 
Molokepura House, Kavaratti. 

Saleem 
Pallicham I-louse, Kavarátti. 

Bamban 
Nambicham House, Kavaratti. 

Sayed Abdullakoya 
Chendipura House, Kavaratti. 

Nafeesathbi 
Poocliyam 1-louse, Kavaratti. 

Jamaliyath 
Thirinipura I-louse, Kavatti. 

FazeelaBeegum 
Kannipura House, Kavaratti. 

Urnmer 
Thirinikad House; Kavarà.tti. 

Firozkan 
Athnacharnrnada House;iKàvaratti, 

Jaffer 
Marikilam House, Kavaratti, 

Amanulla, 
Mela 111am House, Kavratti. 

Sirajudheen 
Molokepura House, KaVratti. 

1-liyasudheen 
Charnayathapura House1Kavaratti. 

Fathahudeen 
Kadapurathaba House, Kavaratti. 

Muneer 
Kuu.ipapepura I-louse, Kavaratti. 



.t.io 	
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21 
	

Ash ik 
Puthiya Alikom House, Kavaratti. 

22 Muhammed Musthafa, 
Achadapurakatt House, Andrott 

23 
	

Mujeeb Rahman T,P, 
Thaleka Pura, Kavaratti. 

iamhar 1-lussain 
Beeranthoda I-louse, Kavaitti. 

Muhsin 
Beeranthoda 1-louse, Kavaratti. 

Rauf 
Chettipura I-louse, Kavaratti, 

1-lazarath 
Chungam 1-louse, Kavaratti, 

Khalid 
Thottathapura 1-louse, Kavarätti 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

The Administrator. 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti —682 555 

Director of Agriculture 
Department of Agriculture.. 
Administration of Union Teritory of Lakshadweep 
Kavaratti - 682 555 

Director of Animal 1-1usbaniy 
Department of Animal Husbandry 
Administration of Union Tcrritory of Lakshadweep 
Kavaratti - 682 555 

\'illage (Dweep) Panchayath Kavaratti Island 
represented by its Executive Officer, 

Applicants 



I 
	 tl'l 

Pin-682554 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

79. OA 582/2013 

	

r • 	Rasheed Koya 
Multi Task Employee 	H 
Public Library, Kilthan 
Residing at Kilthan 

	

2. 	Smt.Sulfabeegum 
Cook, G.H.S Kadmat 
Residing at Melachetta ljjurnakudi 
Kadarnath Island 	 Applicants 

(By Advocate: Mr.P.V.Mohanari),., 

Versus 

The Administrator 
U ni on Territory of Lakshaweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchaydth 
Administration of Uniori Territory of Lakshadweep 
Kavaratti - 682 555 

The Library and Information Assistant 
Office of Library and In'ormation Assistant 
Public Library, Kiithan i.s1nd 682 557 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

80. 	0A601/2013. 

Rasheed Koya S.V., S/o. Abdulla Koya P.S., 
Shaiknaveed (1-1), Kiltan Island P0., 
Union Territory of Laksha'ep, Pin -682 555. 	Applicant 

(By Advocate: Mr. Shàbu Sreédharan) 

Versus 
:"• 

Union 'Ferritory of Lakhadeep, represented by the 
Administrator, Kavarati Island, Piti - 682 555. 

The Director of Panchayath, Union Territory of Lakshadweep, 

1. vY 



- 	 -- 

S 
Kavaratti island, Pin - 682555. 

3 
	The Chairperson, Vii iage;vep) Panhayàth, 

Ki itan Island, Union Terro' of Lakshadweep, 
Pin682 558. 

ri 
	The Executive Officr, Vi'liage(Dweep) Panchayath, 

Kiitan Island, Union Terri{y of Lakshadweep, Pin - 682 558. 

5. 	The Library and InformatidAsistant, Public Libraty, 
Kiltan Island, Union Territory:ofLakshadweep, 
Pin - 682 558. . 	 : 	 Respondents 

[By Advocate: Sri S. RadhakrishtiaiI (RI, 2,4 & 5)] 

81. 0A634/2013 

Malikdeenar, aged 21 yeas, Sb,. Hamzath, 
Sara Mahzil House, Agatti. 	 Applicant 

(By Advocate: Sri K.B. Ganges) 

/rsus 

1. 	The Administrator, 
Administration of the Union Tëinitory of Lakshadweep, 
Kavaratti-682 555. 

2. 	Director of Panchayats, 
Department of Panchayats, 
Administration of Union Tritory of Lakshadweep, 
Kavaratti - 682 555. 

3. 	Department of Education, Adffiinistration of the 
Union Territory of Lakshadweep, Kavaratti, 
represented by its Directorl— 682 555. 

4. 	Village (Dweep) Panchayat, 
Agatti Island, representëd)by jts Executive Officer, 
682 554. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

82. 	OA 635/2013 	 :• 

Fathahudheen K.P., agd 40 years, Sb. Sayed Muhammed Koya, 
Kattampa lb I-louse, Agatti. 

Younis, aged 31 years, S1ô Abdulla, Mariyathoda House, 
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Agatti.  

K.M. Shahida, aged 40 yeaeD/o.Kasmi, Kuttiyarn 
Mukriyoda House, Agatti. 

K.M. Amina, aged. 46 years,.D/p. Abdul Rahman, 
Kuttiyam Mukriyoda House, igatti. 	Applicants 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682 555. 

Director of l-lealth Services;:. 
Directorate of Health Serviôes, 
Kavaratti - 682 555. . 

Medical Offlcer.inCharge! 
Community Health Centre,:Agatti 682 553. 

Medical Officer in Charg R.j:iv Gandhi Speciality Hospital, 
Agatti— 682 553. 

Village (Dweep) Panchayt, Agatti Island, represented by its 
Executive Officer, 682 553. . 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

83. OA 791/2013 

Fareeda Beegum MI., Meppada 111am, 
Agatti Island. 	

. 	
Applicant 

(By Advocate: Sri K.B. Ga.ngesh) 

Versus. 

I . 	The Administrator, 
Administration of the Uni'dh Ternitory of Lakshadweep, 
Kavaratti-682 555. 

2. 	Director of Panchayats, 
Department of PanchayatS, 
Administration of Union Territory of Lakshadweep, 
Kavaratti - 682 554. 



: 

S 
Project Manager, DesiccatdCocohut Powder Unit, 
Lakshadweep DevelopmeniCbrporation Ltd., 
Agatti, Kavaratti - 682 554::: H 

The Deputy Director (Adrnh), Lakshadweep Development 
Corporation, Kavaratti - 62 554. 

Village (Dweep) Panchay,H 
Agatti Island, represented b its Executive Officer, 
682 553. 	 ., .. 	 Respondents 

(By.Advocate: Sri S. Radhakrishr?an) 

84. OA 822/2013 

B.P. Navas, Aged 27.years,.S/o. Kasrni.M.P., 
Valiyapura I-louse, Kilthan Island P.Q' 
U . T. of Lakshadweep. 	 . 	 Applicant 

(By Advocate: Sri P.V. Mohanan) H 

Versus 

I . 	 The Administrator, 
UT of Lakshadweep, 
Kavaratti-682 555. 

Director of Panchayat, 
Department of Panchayat, 
A dministration of UT of Lakisjiadweep, 
Kavaratti - 682 555. 

The Principal, Government Higher Secondary School, 
K.ilthan island - 682 556. .. 	 Respondents 

( 	
~ 

85. OA 880/2013 

Muthukoya NP 	. 

Nalakapura, Kiltan Island 
Union Territory of Lakshad 	-682 558 

(By Advocate: Mr.Shabu Sreedharañ) 

Versus 

I. 	Union Territoiy of Lakshadweep i'epresented 
by the Administrator 
Kavaratli Island - 

682 55:5H. 

Applicant 

I 	
-: 
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Director of Panchayath 
Union Territory of Lakhdwee 
Kavarattj Island —682555 

The Senior Adminjstratj:ve dfficer 
Education (DistrictPariayath) 
Union Territory of Lakshádweèp 
Kavarattj Island - 682 555 

The Principal 
Government Senior Sdhdr' School 
District Panchayat, Kiltáh I.siand 
Union Territory of Lakshadweep 682 558 

(By Advocate: Mr.S.Radhakrishnan) 

86. QA898/2013 

K. C.Abdu I Khader 	VV 

Ku.! i.karaya Chetta HousU 
Chetlat Island 
Union Territoiy of Lakslthdw'j 682 554 

(By Advocate: N4r.Shabu Sreedhai):. 

Respondents 

App ii cant 

Versi.is 

Union Teri'itory of Lakshd:v'4 represented 
by the Administrator  
Kavarattj Island —682 555.*:: . 

The Director of Panchayath:!r ....  
Union Territory of.Lakshadweep;. 
Kavarattj Island - .682 555 

The Senior Administrative Officer 
Education (District Panchayath) 
Union Territory of Lakshadweep 
Kavaratti Island - 682 55501' 7 

4. 	The Principal 
Government Senior Secondary School 
District Panchayat, Chet1.t Island 
Union Territory ofLakshadweep 682 554 

(By Advocate: Mr.S .Radhakrishnan). 

Respondents 



87. OA 904/2013 

Kadeeja C.P 
Cheriyapurakad 
Kalpeni Island 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

The Administrator 	. 
Administration of the UnibnTeriitory of Lakshadweep 
Kavaratti - 682 555 

Applicant 

Sub Divisional Officer 
Office of Sub Divisional Officer 
Kalpeni lsland-682 554 

The Director (Rural development).. 
Department OF Rural Development:. 
Administration of the Union Territory 
of Lakshadweep, Kavaratti.;:682 555 

(By Advocate: Mr.S.Radhakrishnn) 

88. OA 905/2013 

I. 

 

Abdul Khader C. 	. 
Chekkiriyai-nmada 1-louse 
Agatti Island 	 : 

2. 	l3uar Jamhar T.P 
Theklapura 1-louse 	. 
Agatti Island 	 . 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

The Administrator 
Administration of the Union.Teritory of Lakshadweep 
Kavarattj Island - 682 555. 

Director of PancFiayath 
Department of Panchayaths 
Administration of the Uniot•Ttito.ry of Lakshadweep 
Kavaratti Island - 682 555 

Respondents 

Applicants 



UI 

Project Manager 
Desiccated Coconut Powder Unit 
Lakshadweep Developñent CQrjoration Limited 
Agatti, Kavaratti - 68 555 

The Deputy Director (.dnn) 
Lakshad weep Develojnwnt Corporation 
Kavaratti —682 555 

Village (Dweep) Panchayath 
Agatti Island represented by its 
Executive Officer - 682543 	. 	 Respondents 

(By Advocate: Mr. S.Radhaki 4 ishnan) 

89. OA 939/2.013 

Safiyullah K.C. 
Kuttiyachada House 
Kalpeni Island 

Saifulla M.I 
Melaillarn House 
Kalpeni Island . 

Kunhikoya M.V 
Mathil Valiyammada House 
Kalpeni Island 

Kidave K.O 
Kakkachiyoda I-louse 
Kalpeni I-louse 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

The Administrator 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island - 682555 

Director of Panchayath 
Department of Pancha'aths 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island - 682 55.5 

Lakshadweep BuildingDevelopment Board 
Union Territory of Lakhadweep 
Kavaratti represented ly its Secretary - 682 555 



fq 

The Technical Officer 
Lakshadweep Building Development Board 

Kalpeni Island - 682 553 

Village (Dweep) Panchayath 
Kalpeni Island represented by its 
Executive Officer - 682 553 

(By Advocate: Mr.S.Radhakrishnan) 

90. OA 942/2013 

Mohammed Ashik 
Palliyat House 
Androth Island 

Abdul Latheef 
Karakunnel I-louse 
Androth Island 
Mohammed Ubaidulla 
Chodath House 
Androth Island 

Mohammed Fathahulla 
Karachetta I-louse 
Androth Island 

(By Advocate: Mr.K.B.Gangesh) 

Versus. 

	

I. 	TheAdminjstrator 
Administration of the Union Territory of Lakshadweep 
Kavarattj Island - 682 555 

Director of Panchayaths 	. 
Department of Panchayaths 
Administration of the Union Territory of Lakshadweep 
Kavarattj Island - 682 555 

Lakshadweep Building Development Board 
Union Territory of Lakshadweep 
Kavaratti represented by its Secretary - 682 555 

The Technical Officer 
Lakshadweep Building Deve,lopiient Board 

Androth Island - 682 554 

. 

Respondents 

Applicants 



tLg 

	

W5 	
Village (Dveep) Panchayath 
Androth Island represented by its 
Executive Officer - 682 554 	 Respondents 

(By Advocate: Mr. S.Radhakrishnan) 

* 91. 0A952/2013 

Abdul Salam N.P 
Casual Labourer 
Power House, Kalpeni 
Residing at Nenampappada House 
Kalpeni, Union Territory of Lakshadweep 

C.K.Attakoya 
Casual Labourer 
Power House, Kalpeni 
Residing at Chakakeel House 
Kalpeni, Union Territory of Lakshadweep 

P.Mohammed 
Casual Labourer 
Power House, Kalpeni 
Residing at Pokkayoda House 
Kalpeni, Union Territory of Lakshadweep 
HamzaKoyaP 
Casual Labourer 
Power House, Kalpeni 
Residing at Pallath House 
Kalpeni 	 Applicants 

(By Advocate: Mr.Hariraj M.R) 

Versus 

Union of India represented by the Secretary 
to Government of India 
Ministry of Home Affairs 
New Delhi - 110001 

The Administrator 
Union Territory of Lakshadweep 

Kavaratti - 682 555 

	

3.. 	Executive Engineer 
Department of Electricity 
Kavaratti, Union Territory of Lakshadweep 
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4. 	Junior Engineer, 
Electrical Section, Kalpeni 
Union Territory of Lakshadweep 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (R2-4) 

92. OA 1100/2013 

AbdulKhader C.P 
Chandipura, Kavaratti 
Union Territory ofLakshadveep 	 Applicant 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director (Rural Development) 
Department of Rural Development 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 	 Respondents 

(By Advocate: Mr. S.Radhakrishnan) 

93. OA 1202/2013 

Akathar Ahammed K.K 
Internal inspector 
Agricultural Department, Kalpeni 
Kunnan-ikularn House 
Kalpeni Island 
U iion Territory of Lakshadweep 

2. 	Mohammed lqbal KPV 
Internal Inspector 
Agricultural Department, Kalpeni 
Kunnipavavaliyarnrnava Hduse 
Kalpeni island 
Unioh: Territory of Lakshadweep 



Fareeda Beegum P.V 
Internal Inspector (Multi Skilled Worker) 
Agricultural Department, Kalpepi 
Pentamveli House 
Kalperi Island 
Union Territory of Lakshadweep 	 Applicants 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshad.weep 

Kavaratti — 682 555 

Director of Panchayath 
Department of. Panchayath 
Administration of Union Territory of Lakshadweep 
Kavarätti — 682 555 

Agricultural Officer 
District Panchayath (Agriculture) 
Kalpeni Island —.682 557 

Chief Executive Officer 
District Panchayath 
Kavaratti - 682 555 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

94. O.A No. 1225/2013 

C.P. Showkathali, 
Sb. Mohammed Koya 
Casual Labour, Electrical Section, 
Kalpeni. 
Residing at Chemmanam Pally House 
Kalpeni 	 Applicant 

(By Advocate: Mr. Hariraj M.R) 

Versus 

1. 	The 1ion of India 
Repénted by the Secretary to 
Goverirnent of India, 
Minisi.ry of Home Affairs 
New Delhi - 110 001. 



The Administrator 

	 C 
Union Territory of Lakshadweep 
Kavaratti - 682 555. 

Executive Engineer 
1)epartrnent of Electricity 
Kavaratti, Union Territory of 
Lakshadweep 682 555. 

4 	Junior Engineer, 
Electrical Section 
Kalpeni, UT oILakshadweep —682 555. 	 Respondents 

(By Advocate: Mr. S. Radhakrishnan for R2-4) 

'l'hesc applications having been heard together on January 17, 2014, 
the Tribunal delivered the following common order on March 6, 20 14:- 

ORDER 

Flon'ble Mr.Justice A.K.Basheer, Member (j 

Applicants in this bunch of 94 Original Applications are residents of 

various Islands in the Union Territory of Lakshadweep. Admittedly, all the 

applicants have been working on casual/daily wage basis in various 

departments under the Administration. All of them were engaged on casual 

basis for 89 days and re-engaged after a technical break of one or two days. 

This process has been going on in the case of quite a number of them for 

the last 10 to 20 years while in the case of a large number of others, such 

engagements are for 5 to 10 years and others are for two/three years or less. 

But in majority of the cases (in 80 Original Applications), these casual 

employees were engaged/disengaged by Village/Dweep .Panchayats and/or 

District Panchayats. For the sake of convenience, these cases are 

categorized as "Panchayath and Non-Panchayath". 

2. 	The common grievance of all the applicants is that their services are not 

being regularized even though they have been working for years together, albeit 

on casual/daily wage basis. 1'herefore the common prayer in all these cases is For 

issue of a direction to the respondents to regularize their services. In the case of a 

few others who have ben retrenched on completion of the period of engagement, 

the prayer is for issue direction to re-engage them. 



The short question that arises for consideration in all these Original 

Applications is whether the applicants are entitled to get their services 

regularized. 

It has been noticed already that in majority of the cases, the 

applicants have been engaged to work in various departments under the 

Village/Dweep Panchayats and or/District Panchayats. Therefore, the 

Administration has taken a preliminary objection that this Tribunal has no 

jurisdiction to entertain those cases in view of the judgment rendered by a 

Division Bench of the Kerala High Court in Administrator and another 

Vs. Naderkoya and others - 2005 KHC 248. It is further contended by the 

learned counsel for the Administration in these cases that going by the 

dictum laid down in a catena of decisions of the Apex Court as well as that 

of various High Courts, the services of the applicants are not liable to be 

regularized since they were admittedly engaged on casual/daily wage basis 

for 89 days, though, of course, many of them were re-engaged after a 

technical break of one or two days. 

In the other batch of cases in which the applicants have been 

engaged by the Administration in various departments under it, the 

contention raised by the respondents is that their engagement being of 

casual nature, they are also not entitled to get their services regularized. 

The common contention in all these cases is that these casual engagements 

were made without holding any regular selection process and that such 

engagements were not against sanctioned posts. 	. 

In this context, the learned counsel for the Administration has 

invited our attention to the following decisions in support of the above 

contention:- 

Secretary, State of Karnataka & Others Vs. Urnadevi and others - 
(2006) 4 SCC 1, 

Stale of Rajasihan Vs. Dava Lal - ('2011) 2 SCC 429. 
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Saa Prakash and Others Vs. Slate of Bihar and Others - 
(2010)4 SCC 179. 

OffIcial Liquidator Vs. Dayanand and Others - (2008) 10 SCC 1. 

R.N.Nanjunc/appa Vs. T. Thimmiah - (1972) 1 SCC 409. 

Jeemon Vi?. Vs. Slate of Kerala - 2012 (1) KIIC 397. 

State of Kerala Vs. Valsamma - 2012 KLT 294. 

Non-Panchavath Cases 

OA 212, 266, 268, 299, 325, 347, 354, 366, 372, 380, 488, 499, 509 

& 1225 of 2013. 

7. 	In the above cases, the applicants have been admittedly engaged by 

the Administration in various Departments like the Department of Science 

& Technology, Industries, Environment & Forests, Electricity, 

Directorate of Labour & Employment, Directorate of Arts & Culture, 

Weights & Measures etc. While 7 applicants in OA 299/2013 and 47 

applicants in OA 301/2013 have been working in the Department of 

Agriculture for the last 17 years right ftom January 1997, 2 of the 

applicants in OA 225/2013 have been working for 18 years whereas others 

in the above OA for the last 9 years. Similarly the applicants in OA 

347/2013 have also been working ever since 1997. We have referred to the 

above 2 or 3 cases only to illustrate that majority of the applicants in all the 

cases - whether in the category of Panchayat or Non-Panchayat - have been 

working as casual employees for more than 10 years and quite a number of 

them have 8 to 10 years of service to their credit, if not more. 

It is beyond controversy that all the applicants were engaged on 

casual basis without undergoing any regular selection process though in 

some cases the applicants have vaguely contended that such a process was 

in fact undergone. However, in those cases also, no material has been 

placed before us in support of the above contention. Similarly it is not in 

dispute that such engagements were not made against, sanctioned posts. In 

short, this process of casual engagement on daily wage basis for 89 days 
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Oas been going on in the Union Territory for the last two decades or more. 

These employees have continued in such casual service with a technical 

break of one or two days for several years as a matter of routine. 

Apparently it is a case of Hobson's choice for them. It is on record that a 

large number of such casual employees had approached this Tribunal in the 

'90s seeking regularization or absorption. We have been informed that 

some of them were in fct absorbed. But the applicants before us in this 

bunch of 94 cases have apparently been less fortunate. 

9. 	Umadevi (Supra) is a landmark judgment on the subject of 

"irregular" or "illegal" appointments in public employment. The five judge 

Bench had dealt with issues relating to absorption, regularization, 

permanent continuance of temporary/contractual/casual/daily-wage or 

adhoc employees appointed/recruited and continued for long in public 

employment dehors the constitutional scheme of public employment. The 

Apex Court exhorted all the High Courts not to issue directions for 

absorption or regularization unless the recruitment itself was made 

regularly or in terms of the constitutional scheme. While issuing the above 

direction, their Lordships reiterated that it must be insisted that the States 

must make only regular recruitments and appointments. It was further 

observed that it would be erroneous to merely consider equity for a handful 

of people who have approached the Court with a claim, while ignoring 

equity for the teeming millions seeking employment and fair opportunity to 

compete for employment. While dealing with irregular appointments as 

distinguished from illegal appointments of duly qualified persons against 

duly sanctioned vacant posts, the Apex Court, after referring to those 

employees who have continued to work for 10 years or more but without 

the intervention of the orders of the Court/Tribunals, directed that the 

question of regularization of the services of such irregularly appointed 

employees be considered on merit in the light of the principles settled by 

the Apex Court in the cases in S. V.Narayanappa - AIR 1967 SC 1071, 

R.N.Nanjundappa (1972) 1 SCC 409 & B.N.Nagarajan -- (1979) 4 SCC 

507 - as a one time measure. 



10. A three judge Bench of the Apex Court in Official Liquidator Vs. 

Dayanand & others had, after noticing some of the judgments/orders of the 

court which took a different view from the law settled in Uniadevi, 

observed that those cases were illustrative of the non-adherence to the rule 

ofjudicial discipline which is sine qua non for sustaining the system. 

II. In Harminder Kaur - (2010) 1 SCC (L&S) 202, the Apex Court had 

held thus:- 

Long service by itself may not be a ground for directing 
regularization. Regularization is not a mode of appointment. 
When appointments in public office are required to be made, 
provisions of Articles 14 & 16 of the Constitution: of India are 
required to be scrupulously followed. When a departure is 
made Jr not scrupulously following the conditions precedent 
laid down in the statutory rules, as also the constitutional 
scheme, it is imprtive that the same must he done within the 
ftu.r corners of the delegated power by the ciuthorily 
concerned." 

12. 	In the above case (1-larminder Kaur), the appellants wre school 

teachers and they were appointed by the Education Department of 

Chandigarh on contract basis for a specified period. In the offer of 

appointment itself it was made, clear that the appointees would not have 

any claim fOr ad-hoc/regular appointments available in the Institute and 

that the contractual appointment could be made only against sanctioned 

post. The Apex Court wFile concurring with the view taken by the High 

Court he1d that initial appointments of the appellants were made in gross 

violation of the provisions contained in the relevant Act and also the 

doctrine of equality enshrined under Articles 14 & 16. I-Iowev,er, taking 

note of the admitted position that 800 posts of teachers were lying vacant, 

the Apex Court expressed the hope that the plight of the appellants would 

also be taken into account by the administration and consider the 

desirability of relaxing the age-limit provided in the Rules. 



03. In Nanjundappa (Supra), he Apex Court had held thus:- 

• "I/the appointment itsefis'in ihfraction of the rules or if it is in 
violation of the provisions of the Constitution, illegality cannot be 
regularized. RatfIcation or regularization is possible of an act vhich 
is within the power and province of the authority, but there has been 
somenon-compliance with procedure or mqnner which does not go 
to the rOot of the appointment. Regularization cannot be said to be a 
mode of recruitment. Tq accede to such a proposition would be to 
introduce a new head of appointment in defiance of rules or it may 
have the effect of setting at naught the rules." 

We do not propose to burden this order by referring to several other 

decisions rendered by the Apex Court following the principles laid down 

by the five judge Bench of the Apex Court in Umadevi (Supra). 

But one disturbing feature that has been noticed in this bunch of 

cases is that 	the authorities concerned, be it the Lakshadweep 

Administration or the Village (Dweep) Panchayats/District Panchayats, 

have not shown any anxiety about the sad plight of many of the employees 

who have continued in service for one or two decades or slightly less. It 

is also not clear whether any attempt was ever made to regularize the 

services of those irregularly appointed employees who had completed IO 

years of service as indicated in Para 53 of the judgment in Umadevi 

(Supra) at that point of time. 

Be that as it may, the fact remains that hundreds of employees in this 

bunch of Original Applications have admittedly been working for a decade 

or more with routine technical break of one or two days on completion of 

89 days.- It is true that the Administration or Panchayats may not require 

the services of quite a number of those employees throughout the year; but 

still it appears that many of them have been allowed to continue. Many of 

them hàve been engaged in one scheme or the other sponsored by the 

Central Government or in some such other schemes or programmes floated 

by the Administratioii on its own by utilizing the funds available with it. 

The Administration or Village (Dweep) Panchayats have not come out with 



any data as regards the actual requirement of employees in various 

departments under them. It 	has 	been 	noticed that 	in 	some of the 

departments, the casual employees have been working apparently against 

regular posts for years together. Why is it that such posts are not identified and 

sanctioned? There is no clue. 

Learned counsel for the respondents has submitted before us that the 

policy of the Administration is to give minimum employment to maximum 

number of] obless people at least for a few days in a year by engaging them 

in one scheme or the other. The policy is laudable. But still, the question is 

why large number of employees working on certain posts for years together 

without any prospect of being regularized or absorbed, are being kept on 

tenterhooks like this ? The very fact that these people have been allowed 

to continue on those posts for years together will show that such posts are 

not of casual nature. We do not propose to deal with the above aspect any 

further at this stage though it may be observed that the attitude of the 

Administration and the local Panchayats appears to be totally uncharitable, 

to say the least. 

Panchavath Cases 

In the other bunch of 80 Original Applications, in which the 

applicants have been engaged by Village (Dweep) Panchayats or District 

Panchayat, the main contention rajsed by the learned, counsel for the 

Administration is that this Tribunal has no jurisdiction to entertain these 

cases in view of the decision rendered by a Division Bench of the Kerala 

High Court in Naderkoya (Supra). 

In the above case, some casual labourers working in the Water 

Supply Scheme of the Village (Dweep) Panchayat of Agathi Island had 

approached this Tribunal, aggrieved by the failure of the Union of India 

and the:  Lakshadweep Administration in granting them temporary status 

under the Scheme for Temporary Status & Regulariation introduced by 

the Unionof India, in O.M.No. 51016/86/Estt (C) dated 10,09.1993. It 

appears that the upkeep, maintenance and distribution of the drinking water 
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Ato the local residents of Agathi Island were initially undertaken by the 

Public Works Department. Later, it was entrusted to AVAM Society. 

Grant-in-Aid was provided to meet the additional expenditure the 

Society used to manage the Scheme. Later, Island Councils were brought 

into existence as per Island Council Act. Still later, the Councils were 

abolished as the Lakshadweep Island Regulation, 1988 was repealed by 

Section 88 of the Lakshadweep Panchayat Regulation, 1994 and during 

the year 1995 all the assets and liabilities of the Island Council of Agathi 

were transferred to Village/Dweep Panchayat of Agathi. Thus all the 

labourers working with the Water Supply Scheme came under the Village 

(Dweep) Panchayat. The, casual labourers who had approached this 

Tribunal were admittedly under the services of the Dweep Panchayat and 

they were being paid by the Pànchayat from the fund available with it. 

After considering the claim of the casual labourers, the Tribunal issued the 

following among other directions:- 

The Second respondent i.e. the Lakshaq'weep Administration 
would adopt the Department of Personnel & Training Casual 
Labourer (Grant of Temporary Status & Regularization) Scheme, 
1998 and prescribe it prospectively to the Panchayats for granting 
tempOrary status to casual labourers as per the parameters of the 
scheiie. 

The Jlrst respondent, i.e. the Union of india in the Ministry of 
'Personnel, Public Grievances and Pension would ensure that 
appropriate legal and thchnical formalities are completed and the 
Scheme is made applicable expeditiously. 

From the date of issue of these orders and until the Lakshadweep 
Admiiistration prescribes the scheme to the Panchayats for 
regularization of eligible casual workers, no regular appointments 
would be made by the Panchayats in respect of at least two third of 
the regular vacancies in Group D which would be kept reserved for 
the re,gularization of the casual workers under the scheme. 

(d) No casual workers, including the applicants, who are in the 
service of the Panchaats on the date of issue of these orders. would 
be retrenched on the face of availability of work orjbr making way 
forfresh recruits without considering them for the grant of temporary 
stat hs if eligible as per the scheme. 

20. The Division Bench of the High Court while allowing the Writ 

Petition filed by the Administration noticed that another Bench of this 

L. 



Tribunal in Original Applications N6.1297 & .2.18 of 1998 had rejected an 

identical relief claimed by isome other casual labourers, holding thus:- 

"We have carefully persed the pleadings and other materials on 
record. We have also given our anxious consideration to the rival 
submissions. We find that in both these O.As under consideration, 
the applicants were . engaged by the Island Council of 
Androth/Minicoy. They might have continued to be engaged 
subsequent/v by the succeeding local self Government body, namely 
the Village (Dweep) Panchayai of Androth/Minicoy. The 
Chairpersons of ttze respective Island Council might have with or 
without proper authority from the Councils issued what are 
purported to be appointment orders and the subsequent service 
certificates. We have good reason to reject the same as those do not 
reveal the applicants' nexus with the Administration of U: T. of 
Lakshadweep in order that they might have a cause of action before 
us. The applicants have not adduced any evidence to show that they 
were appointed against any posts sanctioned or approved by the 
Lakshadweep Administration................ 

In the case on hand the applicants were not employed against 
any posts sanctioned by ijie administratio/ and that would make all 
the dlfference. The Island Council or the Chairpersons, as the case 
may be, for reasons best known to them, seem to have accommodated 
these people. They might rightly come under the wage employment 
programme as a poverty alleviation measure under the DRDA or 
they might have been employed since the Village (Dweep) Pancha.vat 
authorities consiclerel it expedient to give employment to them. It 
probably might have offered some succor by way of dail.v rated 
wages to the unemployed local persons ............... ... 

Neither the Panchayai authorities (respondents 4 and 5) nor 
the applicants have shown how the posts created/retained in adçlit ion 
to those sanctioned by the Administration could be considered 
regular. As matters stand, the Administration of U. T. of Lkshadweep 
has no accountability as far as the matter of regularization of the 
applicants are concerned. The anxiety of the U. T Administration to 
prevent misapplication of funds granted to the Village/District 
Panchayaf for developmental purposes towards expenditure on 
account of wanton appointments of staff against posts neither 
created nor sanctioned nor approved is legitimate. 

21. The above decision was confirmed by a Division Bench of the High 

Court in O.P.No.28776/2001. Still later, OA No.1008/1997 and OA 

No.571/1998 were also dismissed by a common order follQ ,,ving the 

decision mentioned supra. This order was also confirmed by 'the High 

Court in O.P.No,35164/2001. 



After referring to the above orders, the Division Bench of the High 

Court in Naderkoya (Supra) held that Lakshadweep Administration did not 

have jurisdiction to frame scheme for absorption of casual employees in 

the service of the Panchayat. It was further observed that the question of 

absorption was a matter which the Panchayat has to consider taking into 

account its financial status and various other administrative policies. The 

following are the observations of the Division Bench:- 

"In view of the above mentioned circumstances, we have no 
hesitation to hold that the Tribunal has committed a grave error in 
giving direction to Lakshadweep Administration to adopt the 
Department of Personnel & Training Casual Labour (Grant of 
Temporary Status & Regularization) Scheme 1993 and prescribe it 
prospectively to the Panchayats for granting temporary status to 
casual labourers. The direction given to the Panchayai not to effect 
any appointments till the Lakshadweep Administration frames 
Scheme, is illegal and do not Jill within the jurisdiction of the 
Tribunal. Further direction given to the Panchayat that no casual 
workers would be retrenched on the face of availability ofwork falls 
within the domain of the Administration. In such circumstances, the 
order passed by the Tribunal in GA 820 of200l siandsset aside. 

In this context, it is pertinent to note that in many of the cases, the 

Chairpersons of the Panchayats have issued orders of appointment of 

casual 	labourers. 	It is fairly conceded by the learned counsel for the 

applicartcs that such orders could have been issued only by the Executive 

Officer of the concerned Panchayat. Strangely, in some of the cases, the 

Panchayats are representedby their Chairpersons and not by the Executive 

Officers. 

There is yet another aspect of the matter. In the course of hearing of 

the cases, it was submitted by learned counsel for the applicants in some 

cases that different political parties are in power in various Panchayats. 

Equations of power have changed after the last Panchayat elections. Some 

of the orders of appointments were cancelled by the successor Committee 

in office of these Panchayats. More importantly, fresh engagements are 

being 	made 	on 	political 	basis 	and 	some 	of 	the 

disengagements/retrenchments also have political colours. 

- 
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25. in OA 300/2013, the Chairperson of Village (Dweep) Panchayat of 

Androth Island has appeared through Advocate R.K.Muraleedharan, and 

contended in the written statement, inter-alia, that termination of services 

of the applicants in the above case is exclusively within the jurisdiction of 

the Panchayat especially after issuance of Annexure R4(b) notification 

dated March 7, 2012 issued by the Administration othe Union Territory 

of Lakshadweep. It is pointed out by the learned counsel that by virtue of 

Annexure R4(b) notification issued in terms of Articles 243(g) of the 

Constitution, the Panchayats are vested with powers and authority to 

function as institutions of local self governance. The learned counsel has 

invited our attention to various clauses contained in the above notification 

in support of the argument that the Panchayats are vested with the right 

and authority to "hire and fire" employees. 1-lowever, it is conceded that 

the Village (Dweep) Panchayats have no power to regularize the services 

of the applicants though the Panchayats are in dire need of the services of 

the applicants who are having sufficient experience. It is further conceded 

by respondent No.4 in the above case that the Panchayats are not vested 

with the power to create any post without prior approval of the 

Administration. 

Strangely, in most of the cases relating to employees engaged by the 

Panchayats, the Standing Counsel for the Administration himself has 

appeared for the Panchayats as well. 

Learned counsel for the applicants in some of the cases have invitej 

our attention to various provisions contained in the Lakshadweep 

Panchayat Regulations, 1994 and the allied rules thereunder. While 

inviting our attention to Lakshadweep Panchayat (Grant-in-Aid) Rules, 

1997, Sri P.V.Mohanan who appears for the applicants in some of the 

cases, contends that once the Administration sanctions 'Grant-in-Aid', it is 

for the Panchayat to execute the various works like 	road 

construction/repair/maintenance, 	water 	supply, 	drainage, 	local 
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development works, primai -y educatidn, health and sanitary scheme etc. 

For this purpose, the Panchayats can engage workers and therelore 

necessarily the Panchayats have the power to regularize or absorb casual 

workers, especially after the introductin of the Lakshadweep Panchayats 

Regulations, 1994.   The learned counsel has invited our atlenl nr in 

Article 234(g) and Article 40 of the Constitution of India in this context. 

We do not propose to refer to or deal with identical arguments advanced 

by other learned counsel as well, since it has already been noticed that 

going by the decision in Naderkoya (Supra), this Tribunal has no 

jurisdiction to entertain this bunch of Original Applications relating to 

employees who were engaged by the Panchayats. 

Sri N.Unnikrishnan who appears for the applicants in OA 394/2013 

has raised a further contention that the casual labourers who have been 

working for more than 240 days in a calender year are entitled ftr 

protection under Chapter V (a) of the Industrial Disputes Act and that their 

services cannot he dispensed with arbitrarily. It is further contended that 

one set of casual employees cannot he replaced by another set of casual 

employees as held in Stale of Haryana Vs. Piara Singh - (1992) 4 SCC 

118. The learned counsel points out that some of the applicants in OA 

394/2013 have been working since 1994 while others have put in more 

than 4 years of serv ice. 

The sum and substance of the arguments advanced by the learned 

counsel for the applicants in all these cases is that they may be allowed to 

continue in service, albeit on casual basis. It is true that the applicants in 

all these cases, whether in the category of Panchayat or non-Panchayat, 

have been working on casual basis for a large number of years. It has been 

noticed already that some of the applicants have been working since 1994 

and many of them since 1997.   Quite a few of them have been work I ag lbr 

periods ranging between 5 to 10 years. There are only very few who have 

been working for 2-3 years or less. Most of them are still continuing on the 

basis ol interim orders passed in these cases. 
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30. When these cases had come up for consideration before a Single 

Bench (Judicial Member) on 3.7.2013, the following order was passed:- 

"9. 	Perusal of the applications reflects that save that in all the 
cases, the period of engagement at one stretch is limited to 89 days 
and with an artificial break of one day, the cases are not identical in 
other aspects, In many, the period of engagement is for over two 
decades, in some, specific qualifications have been prescribed; in 
some other the work cannot be carried out by all as such jobs 
requires either training or specialization or training. Admittedly, a 
number of applicants have been functioning as casual labourers for 
decades by now. Most of them have been through regular selection 
though some of those had not initially registered their names with the 
authority concerned. Some of them have been functioning in 
veterinary units which require special skill; some function as drivers 
and the like. In many cases, the wages are fixed per month. Thus, 
the applicants do not constitute a homogeneous group but a 
heterogeneous cluster. Continuance of interim order or vacation of 
interim order for all without intelligible discrimination would not meet 
the ends of justice. Keeping in view (a) the rights that might have 
been crystallized by some (e.g. in respect of those who have been 
functioning for a long time without thern inte,vent ion of the 
Court/Tribunal), (b) the qualifications prescribed in some cases, (c) 
the specialized nature of the job, which cannot be performed by all; 

the consolidated amount payable to some instead of wages on 
per day basis under the Wages Act, (e) the fact that many of the 
applicants are functioning under certain scheme, continuance of the 
interim order has to be considered differently for different categories 
of applicants though till now, by a common order on 41h  June, 2013 
and thereafter the interim order has been passed. 

10. 	For this purpose, all the serving casual labourers should be 
identified and grouped as under :- 

Those who have put in more than 10 years of casual labour 
service, with or without the artificial 	break. These may 
include those who have been 	inducted with specific qualification 
of matriculation/ITI and the like and also those who have been 
inducted under specific schemes 

Those who have been inducted with specific qualification of 
matriculation or other specialized course beyond Matriculation, such 
as IT!, or possessing specialized skills, such as date entry operator, 
drivers etc. which job cannot be accomplished by ordinary casual 
labour normally engaged for manual works. This list may include 
those who have been engaged under some project or scheme, but 
not coming under (a) above, i.e. with less than ten years of service. 

Those who have been engaged under one scheme or the 
other (other than those who have been engaged under the Mahatma 
Gandhi national Rural Employment Guarantee Scheme (MGNREGS 
for short), but not those who come within (a) or (b) above. 

N 



Those who come under the MGNRGS scheme 

Those who are mere casual labourers not falling under any of 
the above. 

Of the above, disengagement of the existing casual labourers 
and replacement by others in the waiting list, should be first in 
respect of (e) above. These casual labourers cannot claim any right 
to continue and they have to be rotated. And in their place, for 89 
days, those in the waiting list (wardwisellslandwise) may be 
engaged. This again, should be after giving them a notice of two 
weeks before disengagement. The purpose of giving two weeks 
notice is that if the casual labourers sought to be disengaged feel 
that they belong to category (a) or (b) above, they may make due 
representation and the same would be considered forthwith by the 
Administration and their decision communicated to such individuals. 

Similarly, those coming under group (d) above, i.e. those 
who have been engaged under the MNRGS could be disengaged 
as in their case the scheme itself was affording employment for a 
period of a minimum of 100 days, which would enable,, those who 
are still waiting to avail of the benefit of the scheme. Such of these 
casual labourers could be disengaged after  they have been granted 
100 days of work and hereagain, fter giving them a notice of two 
weeks before disengagement. 

In respect of (c), if the scheme under which the casual 
labourers have been engaged provides for certain conditions 
precedent for disengagement, it is subject to such a condition only 
their services could be disengaged. Rest of the casual labourers 
shall continue until further orders. 

In respect of (b) and (a), their services as casual labourers 
shall not be disturbed until further orders. The disengaged casual 
labourer (as contended by the counsel for the applicant in OA No;. 
507 of 2013), if falls under (b) or(a) above, i.e. with more than ten 
years of service or with specific qualification such as matriculation or 
the like (here st ated to be ITI), he shall be re-engaged before the 
next date of hearing and confirmation given on the next date of 
hearing."  

31. P.ursuant to the above order, the Panchayats/Departrnents have 

issued certain circulars which are marked as Annexure A5 to A8 in OA 

300/2013. Apparently, some attempt has been made to categorize the 

labourers group-wise as delineated in the above interim order. Thereafter, 

several employees were sought to be disengaged. Understandably, all these 

employees who faced the threat of disengagement have approached this 

Tribunal and those Original Applications are also included in this bunch of 

cases. It appears that the Administration has also sought to rely on the 



judgment of the Division Bench of the Kerala High Court in O.P.(CAT) 

No.133/2012 and No.606/2012, contending, inter-alia, that its policy is to 

give minimum employment to maximum people at least for a few days in a 

year. In this context the Administration has also referred to some of the 

schemes floated by the Unions of India which ensures minimum 100 dayst 

employment in a year to maximum number of people. 

32. The short question that arises for our consideration is whether the 

applicants are entitled to get their services regularized or not. It has been 

noticed already that there is nothing on record to show that the applicants 

had been engaged against any sanctioned posts or that they were so 

engaged after undergoing regular selection process. In our view, the 

Administration has been largely responsible for the prevailing unfortunate 

scenario. It may be true that the Administration or Panchayats in their 

anxiety to give some solace to a large number of unemployed people might 

have engaged these applicants on casual basis. Undoubtedly, their services 

were required in various Departments or Works as otherwise many of the 

essential services would not have been in operation. Because of the 

peculiar geographical nature of the tiny islands and also the scarcity of job 

opportunities, the islanders are destined to face this rigmarole without any 

demur or protest. These people cannot aspire to get employment in the 

mainland also. The predicament of the islanders is understandable. 

However, going by the catena of decisions referred to above, it cannot be 

held that the applicants are entitled to get their services regularized. It has 

been repeatedly held by the Apex Court that there is no room for any 

sympathy for such casual labourers even if they have continued in service 

for a large number of years. 

33. But, in our view, the Administration has to necessarily give adequate 

consideration to those employees who have been working on casual basis 

for more than a decade or two. Similarly, the plight of those employees 

who have been working on casual basis for the last 5 to 10 years is also 

equally pitiable. These employees, in our view, are entitled to get the 
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benefit of relaxation in age and other essential qualifications to the extent 

possible when fresh recruitments are being made. It shall be ensured by the 

Mministration that the entire process of engagement of employees on e'asual 

basis (if it becomes extrémely essential and unavoidable) is streamlined so 

as to avoid unnecessary legal complications in future. Appropriate 

guidelines/regulations can be formulated for engagement of casual 

employees in the projects (either seasonal or otherwise) that may be 

implemented in the island. 

We refrain from issuing any other directions since, in our view, it 

falls within the domain of the Administration. However, the Administration 

shall address the issue relating to all these employees: who have been toiling 

for years together on casual: basis, with utmost compassion, and give them 

the benefit of.relaxation in age, educational qualifications etc. while making 

regular recruitment. 

OrIginal Application Nos. 2123  266, 268, 2991 325, 347, 354, 366, 

372, 380, 488, 499, 509 & 1225 of 2013 are disposed of with above 

directions. 

As regards other Original Applications, where engagements were made 

by Panchayats, it is held that this Tribunal does not have jurisdiction to 

entertain them. It will be open to the applicants to approach appropriate 

judicial forum for redressal of their grievances. These Original Applications 

are, therefore, dismissed. 

The interim orders in force as on today shall remain extended till 

April4,2014. 
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